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[Sardar Swaran Singh] Clause  2  of the  
present  amending  Bill, "Court"  is denned 
thus— 

' "Court" means a Court other than a 
Criminal Court and includes any such 
tribunal or other authority as may be 
specified by the Central Government by 
notification in the Official Gazzette being a 
tribunal or authority which is empowered by 
law to receive evidence on any matter 
pending before it and on the basis of such 
evidence to determine, after hearing the 
parties before it, the rights and obligations 
of the parties in relation to such matter.' 

So the definition of "Court" is being expanded 
and tribunals and other authorities who have 
got the right to receive evidence and to 
adjudicate, are being included in the definition 
of "Court". Many of these tribunals and 
authorities are not subordinate to the High 
Court and it will not be quite fair that we 
burden the High Court with this task of 
advising us on the manner in which these 
tribunals or these authorities should be 
controlled by the rule-making power. 
Secondly, I would be quite right in pointing out 
that cases have come to my notice where 
references made to the High Courts for 
concurring in our proposals for promulgation 
of rules have remained unreplied, perhaps for 
periods of five to six years. So we thought that 
in a matter of this nature where we want to act 
quickly, if we are bogged down even in matters 
relating to the tribunals and authorities which 
are not subordinate to the High Court, we will 
be embarking upon an endless procedure. So I 
would appeal to honourable Members that they 
should accept the amendments which have 
been suggested and which have been approved 
by the Lok Sabha after a great deal of 
deliberation. 

MR.   CHAIRMAN:   The    question is: 
"That the amendments  made  by  the Lok 

Sabha in the Bill be agreed to." 
The motion was adopted. 

[THE VICE-CHAIRMAN (SHRI   RAM  SAHAI) in 
the Chair] 

DISCUSSION ON THE WORKING OF 
THE MINISTRY OF FOREIGN TRADE 
SHRI LOKANATH MISRA (Orissa) : ivlr. 

Vice-Chairman, {Interruption}... the way Mr.     
Rajnarain's leg-table has given   way 

is symbolic of the way  our   Foreign Trade 
has collapsed. .. 

SHRI BHUPESH GUPTA (West Bengal) : 
It is also symbolic that on one side of the 
speaker is sitting Mr. Manubhai Shah and on 
the other side is his multimillionaire friend, 
Mr.    Mohta. 

SHRI LOKANATH MISRA: How can I 
help it ? Mr. Bhupesh Gupta has raised a point 
which cannot be helped by anybody in the 
House unless he wants to remove himself 
away from the House. Mr. Bhupesh Gupta has 
got the option to remove himself away   from   
the   House. 

SHRI      DAHYABHAI      V.    PATEL 
(Gujarat)   : He can go and sit near Mr. Bali 
Ram   Bhagat. 

SHRI LOKANATH MISRA: The setup of 
this Ministry according to the report of 1969-70 
has been fashioned to enable it to play a 
dynamic role in the promotion of the country's 
exports and to tackle various trade problems 
with expedition. My information or the 
information of the House in regard to the 
separation of this Ministry from the other 
Ministry is very much different. Our 
information is that Internal Trade was separated 
from Commerce and Industry and given to 
another gentleman in the Cabinet because it 
was meant to maximise the utilisation of the 
Ministries as instruments of raising party funds. 
Mr. Bhagat was not trustworthy to that extent 
as Mr. Fakhrudain Ali Ahmed and therefore, it 
was separated and handed over to Mr. 
Fakhruddin Ali Ahmed. Somehow the officers 
of the Ministry have to explain away their own 
incapability in the eyes of the Prime Minister 
and they have done it very well, very cleverly 
But to hoodwink Members of Parliament is 
difficult because they are supposed to know 
even the inner details about Minictry-making, 
Cabinet-making and whether it is a kitchen 
Cabicnt or a Communist Cabinet. They all 
know very well about it, even more than the 
officials who have attempted. . . 

SHRI BHUPESH GUPTA: And the 
Swatantra leader is always under the bed ofit. 

SHRI LOKANATH MISRA :  Sir... 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): Do you think you know more than 
Mr.    Bhupesh  Gupta ? 
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SHRI LOKANATH MISRA: Sir, 
between Mr. Bhupesh Gupta and Mr. Akbar 
AH Khan, they share all the secrets. 
Anyway, Sir, I have told the House before 
all 0 that no interruption would go   uncha 
lenged. 

SHRI BHUPKSH GUPTA : Including the 
secrets of Mr. Lokanath Misra—unfailing 
smiles.. . 

SHRI LOKA MATH MISRA: Sir, I 
submit that ther should not be any inter-
ruption because t will not go unchallenged. If 
there are any nterruptions, I will have to hit 
back and you will have to give me some 
more time, f necessary. 

SHRI LOKAJJATH MISRA: Now, Sit, 
judging from tl e standards set up by the 
officials of this Ministry, who have drafted 
this ieport, let is see how much of dynamism 
has been brought to bear upon the working of 
this foreign Trade Ministry. I shall try to 
catalogue them within the limited time at my 
disposal and try to do justice in my own way 
to each one of them. 

Now broadly speaking, Sir, this particular 
Ministry'• hich is a remnant of the old 
Ministry deiils with two items, one is export 
and the other is import. I am extremely surpr 
;ed that a handbook which is called a Report 
and which has been circulated to al Mambers 
of Parliament as an authentic document of the 
Ministry of Foreign Trade only goes on to 
say that it is only meanl to tackle the exports 
and it has nothing o do with the imports. 
They have totally forgotten about the imports 
when they say in the second paragraph wh t 
the Ministry is meant for. I do not kn >w 
whether it is intentional or it is ignoranci on 
the part of the officials of the Ministn who 
have dealt with this subject. I had I lie 
impression that foreign trade included both    
exports and imports 

and if the official who lias drafted this has the 
impression that the Ministry has only to deal 
with the exports, he is further eroding into the 
powers of his own Minister. I thought the 
Prime Minister was the only person who could 
erode into it. I do net know why a petty official 
in the Ministry of Foreign Trade is allowed to 
erode into his powers and authority and Mr.    
Bhagat  tolerates it. 

Now Sir, the pre-requisites for making the 
export trade a success are, imagination 
research, planning, market exploration^ market 
study, commercial intelligence, contacts, 
competitive rates, quality maintenance and 
proper publicity. In addition to many other 
things I think these are the basic necessities for 
making the export trade a success. 

Now, Sir, I will scan the different chapters 
given in this particular booklet to show how 
Mr. Bl agat and his Ministry have been 
successful in doing their truncated business, 
according to them. Now Sir, the prerequisites I 
have already given but the outstanding 
prerequisites are, a sense of involvement, a 
sense of dedication and sense of nationalism. 
And Mr. Bhupesh Gupta would definitely smile 
at me if I say that these things can never be 
made available in the public-sector; they are 
absent in the public sector which is a bundle of 
impersonal administrators; it has absolutely no 
sense of involvement in what it does. Mr. 
Bhupesh Gupta occasionally takes the plea that 
a saboteurs from the private sector have gone 
into the public sector wrongly, as if he himself 
would have done great justice if he had become 
the Chairman of the STC. I doubt very much 
that he could have done better than what the 
present Chairman has done. He would say that 
these are the people who have beet: probably 
drafted from the private sector nnd therefore 
they arc sabotaging the cause of the public 
sector. Sir, the public sector in itself is a wrong 
approach, but this is not the occas;on when I 
should go into it. Let me deal with the subject 
of foreign   trade in  right earnest. 

Sir, the essential requisites for building up 
foreign markets are very much lacking in the 
Foreign Trade Ministry. That is because they 
have handed over almost 50 per cent, of their 
affairs to the public sector undertakings and 
they have totally forgotten about the imports. 
Now there are so many public sector 
undertakings that I   do not care to count them   
even. 
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[Shri Lokanath Misra] 

Or course when talking about this of 
nationalism or sense of patriotism and sense 
of involvement, 1 would definitely indicate 
that some of the private sector people are 
doing great injustice to the name of India 
and to foreign trade by under-invoicing and 
over-invoicing. (Interruption) Whenever 
there is something wrong anywhere, I 
always say it. I am not dogmatic like some 
of my socialist freinds there who day in and 
day out and in season and out of season... 

SHRI BANKA BEHAR Y DAS (Orissa): 
off season   also. 

SHRI LOKANATH MISRA: Yes, there 
is the third season also, the off-season They 
go on talking about the public sector, 
whether it is right or  wrong. 

SHRI ARJUN ARORA (War Pradesh) : 
After tomorrow it will be off-Session and 
off-season. Will you then stop talking   ? 

SHRI LOKANATH MISRA: Sir, it is not 
only the private sector people who are 
indulging in under-invoicing and over-
invoicing, it is also the public sector officials 
who are very much involved in over-
invoicing and under-invoicing. If the hon. 
Minister can give an assurance that he would 
set up a parliamentary committee that will 
have all the powers and in case something 
was not forthcoming from the Ministry, the 
Minister could be taken to (ask for that on 
the floor of the House, in that case I would 
try my best to place before the committee 
whatever information is available with me, 
but he has to give such an assurance that he 
would set up a parliamentary committee to 
probe into all these things. Even a committee 
of High Court judges would not do. It is 
only'a parliamentary committee which 
would create  a  scare in     the  Mmistry and  
its officials. 

SHRI AKBAR ALI KHAN: Consultative 
committee ? 

SHRI LOKANATH MISRA: Sir, even a 
consultative committee can not go that far. 
What I intend to say is that if a probe is 
necessary, where there is over-invoicing and 
under-invoicing, both in the private sector 
and in the public sector, only a 
parliamentary committee would be com-
petent enough to conduct such a probe 
becaue anything that is needed by it will 

have to be made available by the Ministry itself 
and nothing can remain hidden. Therefore if an 
assurance is given by the Minister to that 
effect, I can dare say that something   might   
be   forthcoming   which 

would be worth it. The Ministry, 12 
NOON   in spite of this   booklet, for all 

the advantages that are available 
to an exporter which are enumerated here 
serially is a great hindrance for the export 
business. It is a fact that the delay involved 
is enormous. The delay boosts up the prices 
which becomes uncompetitive in the world 
market and because of that India loses 
the market. There is also some amount, 
not a great amount, of corruption. If you 
want these days the files to move from one 
Department to another, then the wheel has 
to be greased and who is benefited by this 
grossing I do not know. Up to what limit 
greasing is done, I do not know because I 
am not an exporter, I have nothing to 
do with exports but I hear from friends that 
greasing has to be done and they are not 
the people who can divulge because once 
they do that, they will be prevented 
from doing any export. Probably there 
will be so many fictitious charges brought 
against them and so they are afraid to 
divulge where the greasing has to be done 
but all the same it is being done. I do not 
think the Minister can do anything to 
eradicate this because he has not been able to 
eradicate it and it is gradually growing. 
The number of agencies are quite large and 
they are given in this pamphlet, misleading 
pamphlet or brochure. They begin with 
the office of the Chief Controller of Im 
ports and Exports and they go through the 
offices of the Textile Commissioner, Jute 
Commissioner,      All-Inaia Handicraft 
Board, Handloom Board and so on. About 20 
or 25 are there. They are multiplied at their own 
level into 30 or 35. These are the impediments 
in the way of exports because a file has to 
travel from one of these agencies to another in 
order to get the final clearance for export 
business. Therefore, if you want to really boost 
up the export business, minimise these 
agencies. They are the legacies of the British 
and I hope Mr. Bhupesh Gupta at least would 
agree with this, even if he will vote with the 
Government, that these are the legacies of the 
British days and let us do away with it. He is a 
socialist, a neo-socialist, not a new socialist. I 
would appreciate if any friends, the young 
socialists and the Young Turks would agree 
with me on this point, instead of multiplying 
the number of agencies that prove an 
impediment to export boost, let us cut them   
short.   The officials might lose 
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some T. A. and the other members of these 
Committees migflt lose T. A. but if it gives a 
helping hand to the national interests, I do i.ot 
think even the officials would stand in t ie way. 
Of course they are the steel-frame md whatever 
they want they will do and our Minister are 
superfluous. Even if the Minister did not exist, 
and only the c) lir exists, probably the 
administration would have run as best as they   
are beiig run. 

AN HON. Ml.MBER:  Better. 

SHRI LOKANATH MISRA: I suppose 
better. Mr. Gautam himself was a Minister and 
he would Have known it better than myself. In 
spite of that fact, I plead that if the Minister 
will kindly look into it and do something to cut 
down these elaborate arrangements, then 
probably tilings could be expedi ed and to some 
extent the value of our exported commodities 
could be brought down. 

Some of these Boards again are illogically 
situated. For instance, tha All-India Handicrafts 
Boad is in Delhi. I do rot know if anybody in 
Delhi understands what handicraft is, unless it 
is fine art or sometimes, I st <t some paintings 
here and there but that is not handicraft. 
Handicraft is something which is generally 
found in the Eastern regi< >n and probably in 
Bengal, Orissa or Assam. These are the States 
which can take real pr le in producing 
something really good. 

AN HON. MEMBER: Mysore also. 

SHRI M. K MOHTA (Rajasth-m) : You 
yourself sai 1 Delhi  people arc crafty. 

SHRI BHUP5SH GUPTA: They are very 
crafty and Swatantra is their handicraft. 

SHRI LOKANATH MISRA: Instead of-

locating this particular Board in the Eastern 
regior, it is here. It is again because the steel-
frame wants the Board in Delhi and it 
ultimately decides that the Board must be h re 
because the Chairman or the Secretary has to 
play in the Gymkhana Club, di te in the 
Chelmsford Club and die in the Willingdon 
Hospital and they would not like to stay out of 
Delhi if the Minister—-he is talking to 
somebody and I   will   exp::ct   Mr.   Bhagat . . 
. 

THE MINSTER OF FOREIGN TRADE 
(SHR B. R. BHAGAT): I am sorry. 
2—39 R. S./70 

SHRI BHLPESH GUPTA: At least Mr. 
Misra is exporting one Minister from this   
House. 

SHRI LOKANATH MISRA: I am 
exporting to the rear. He is not really ex-
portable, he is only exportable from the the 
front  bench   to the rear. 

I was talking about the All-India Handicrafts 
Board being wrongly situated in Delhi.I would 
appeal to the Minister that in the interest of 
boosting up handicrafts Let him shift it to a 
place which is a handicraft belt. It needs a 
congenial atmosphere to grow and if the Board 
is there probably it will know the difficulties of 
the handicrafts. 

Another is the All-India Handloom Board. 
Handloom is essentially a matter of the South. 
So the Board should either be at Bangalore or 
Madras. Probably the greatest indjustice has 
been done to the handloom industry by this 
Board being here. So the Board should be 
shifted to either Madras or Bangalore because 
the South  is the handloom area. 

There is another chapter in    this book 
dealing with   an   office called the Depart 
ment of   Commercial    Intelligence    and 
Statistics which is located in     Calcutta. 
I    never came across a greater humbug 
or fraud anywhere in the Government pub 
lications. Sir, I do not have the time to read 
out from this. What is mentioned in th's 
paragraph   even does not contain anything 
of commercial   intelligence. It says: "The 
Department  is  the  primary     agency  for 
compilation     and dissemination of statistic 
information and commercial intelligence." 
That is the only sentence where the ex 
pression      'commercial intelligence' 
occurs.   In   the subsequent sentences there 
is nothing about  commercial intelligence 
even though in   bold headlines it is men 
tioned Department    of   Commercial In 
telligence and Statistics. Does the Minister 
know what commerc:al   intelligence is ? I 
have my doubts   wherther anybody in the 
Department   knows     what     commercial 
intelligence means.  If they have to learn 
about commercial    intelligence let   them 
go to the private sector,   let them   go to 
each individual private house in the private 
sector and find out how   they plan   their 
business for three years,  four years,   basing 
themselves on   commercial     intelligence. 
If that intelligence is not made available. 
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[Shri Lokanath Misra.] 
for the sake of the nation then it is better to 
wind up this organisation than to have such a 
misleading institution. 

There is another paragraph here about 
quality control. We all know how Hindus-than 
Steel tried to export some billets ano earned us 
a very bad name. I do not know if we have 
survived that reputation that that particular 
consignment earned for us. It was done 
through Aminchand Pyarelal but the billets 
belonged to Hindusthan Steel, a public sector 
undertaking. Where was the quality control 
then ? Or am I to understand that no quality 
control or inspection is done if the product is 
from a public sector undertaking   ? 

On page 45 of this Report there is a 
paragraph   on publicity. 

SHRI BHUPESH GUPTA: I think there 
should be a photograph of Mr. Misra in his 
silk punjabi, silk kurta, because that is a 
handicraft product. 

SHRI LOKANATH MISRA:      Yes; this 
is Orissa handicraft; this is Baragadi. 

SHRI MANUBHAI SHAH: Photograph 
cannot display the quality of the work. 

SHRI LOKANATH MISRA: Then the Far 
Eastern Economic Review, Hong Kong got an 
advertisement under the auspices of the 
Foreign Trade Ministry. When our Prime 
Minister paid a visit to Japan she touched 
Hong Kong; there is no doubt about it. Her 
plane touched down for refuelling and 
probably the Hong Kong papers would not 
have carried any news about the Prime 
Minister except that the touched Hong Kong; 
is it not so,' Mr. Bhupesh Gupta ? Just for 
giving"'headlines to the'Prime" Minister Mr. 
''IBali rRam Bhagat thought that he should 
'advertise in""* the Hong~~ Kong papers. I 
"would ask, what was the total net benefit out 
of this"^ advertisement in the Hong Kong 
papers so far as our exports are concerned ? I 
am sure that he can justify"his advertisement 
in case of Jakarta or in case of Tokyo or in 
case of many other countries where we have 
some export"? prospects, export possibilities, 
export potential but what do we export to 
Hong Kong? Therefore it was just to please the 
Prime Minister that a generous sum of money 
was given to this Hong Kong paper in order to 
carry her tour programme to Tokyo. 

There is another thing which I am not able 
to understand. There was a Hindi monthly 
journal—Sir, you would be interested in this—
called 'Udyog Vyapar Patrika'. It was 
discontinued in 1965. It has been now revived 
and the first issue, a special number 'Gandhi 
Shatabdi Visheshank' came out in January, 
1970. I do not see any rhyme or reason in 
discontinuing it first and then reviving it. If it 
had been discontniued we should have done 
away with it. If they wanted to continue it why 
should they have discontinued it and then 
again brought it out for circulation which 
means a tot of wastage of energy, time and 
money ? What is this ? This is all farce that is 
going on. 

There is another paragraph on Fairs &xA 
Exhibitions. This is most important because 
this provides opportunities for Deputy 
Secretaries upwards to get a free trip to 
differert countries. There are about ten Fairs in 
Belgium, in Turkey, in Indonesia in Bulgaria 
and so many other countries. It is not given 
year-wise and I say it is again misleading. I say 
years should have been given and Export 
prospects generated out of each should have 
been given. It should have beer made clear 
what was the net gain to the country out of 
paiticipation in these ten Fairs. They have 
given something in order to hoodwink Parlia-
ment. They say here: A Fair quota for the 
value of Rs. 7 lakhs was available at the Izmir 
Fair. I suppose this is in Turkey. The 
expenditure involved was perhaps Rs. 30 lakhs 
and a Fair Quota of Rs. 7 lakhs worth of orders 
were booked. What a fantastic argument? 

Now, about Expo '70 I read in the papers 
that we thought of taking a pavilion in Expo 
'70 and it was delayed because we were not 
ready for its opening. That came out in the 
newspapers. The Minister, Mr. Bhagat, is 
nodding his head but his nodding would not 
come in the records and subsequently if I point 
out to him he would say I said nothing. But 
this was in the papers. If we were serious 
about taking a pavilion in Expo '70 why should 
there have been any delay and who was res-
ponsible for the delay   ? 

 

SHRI LOKANATH MISRA: Coming to 
facts and figures, India's figure of total exports 
was 1.2 in 1961—this is very relevant and 
very important—and in 1969 with 
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all the dynami m that was imparted into the 
Ministry it Game down to 0.8. It started with 
i. 2 and t came down to o.8 in the course of 
eight years. When it was 100 in 1961 at 1 .a 
it came down to 66 in 1969 while 
comparative figures in respect of other 
countrie.1 show that USA went up by 64.8 
per :ent., West Germany went UP by 95.3 p< 
r cent., Japan went up'by 306.2 per cent , 
Hong Kong went up by 253-5 per ce t.. and 
Korea went up by 1109.7 Per cen', but we 
went down by 34 per cent, with ill the 
dynamism. 

Now, the r lajor industries which earn 
foreign exchange for us are jute, cotton 
textiles and tea. In all these three fields we 
have some d'fficulty or other now. Our 
exports hi ve to pick up and move faster in 
the right direction and if the Minister mean' 
to do that then production has to be encoi 
raged, export duties have to be rationalised 
and policies for export incentives have to be 
stabilised. They are not doing these things. If 
these things are done exports v ill pick up 
much faster. In the field oi cotton textiles 
there have been some sick mills which have 
not been rehabilitated. 

 
SHRI LOKANATH MISRA: Just five 

minutes m ;ie I  will  take. 

THE VICE-CHAIRMAN (SHRI RAM 
SAHAI): Not five minutes; only two 
minutes. 

SHRI LOK \NATH MISRA: Then I will 
have to skip some of my points. In the field 
of co ton textiles there are sick mills and 
they are importing long staple cotton 
because there is a shortage of cotton in the 
country. I do not know whether they can go 
on feeding our mills with this cotton.    They   
are given    to bigger mills. 

The smaller mills do not get any part of it, 
even a proportionate part of it and, therefore, 
the sick would become sicker and they 
woul< probably go out of existence. If we 
want to boost up production in the field 1 f 
textiles, they must help these sick mill: to get 
over their difficulties. 

In the case of jute, the PM has made some 
announcement regarding the withdrawal of 
some export commodities, but that affects 
only fh e per cent. Ninety-five per cent,  arc 
still    r.dvcrce'y  affected.  If '.he. 

duties are so heavy, if the financial burden is 
so great, how could they expect that our trade 
should compete with other countries? 

One most important point you would 
probably allow me. Now, Sir, coming to the 
MMTG and STG—that is the last point—the 
STG is given the monopoly for imports and a 
part of the foreign trade, export trade, is also 
given to STG and MMTG. From East 
European countries we are told that we have 
great advantage in having the rupee trade 
agreement. A pair of shoes are purchased in 
this country at the rate of Rs. 35, while they 
are sold in the USSR and East European 
countries at the rate of Rs. 200. Who takes the 
middleman's profit? Cars are imported. 
Everybody knows in this House that imported 
cars are auctioned for Rs. 80,000, Rs. 90,000 
or a lakh of rupees, while the owner, who must 
be a retiring diplomat, is paid hardly Rs. 
10,000. In most cases it is much less. Who 
takes the profit in between ? You declare a 
dividend of 95 per cent, or a profit of 25 per 
cent, out of the STG, but who eats up the rest 
of the money ? 

So far as the MMTG is concerned—this is 
my last sentence—it is a history in itself. I 
would have very much liked to talk on this. Mr.    
Bahl,   who is the Chairman of MMTC and 
who is a great friend of Mr. Bhagat,   is running 
about the world. Mr. M. M.   Sharma, the 
vigorous man behind him,    arranges for him   
luxury hotels in any place and provides all    the 
luxuries of life abroad. He is the hero.    
Without him I could not dispose of this 
Ministry's discussion,    but all    the same    on    
this occasion I   do   not have the time. I  hope 
the Minister would be wiser in    dealing with 
Mr.   Bahl   and in   transferring him from   that 
pivotal   post. He is responsible for all that is 
happening, for the corruption happening in 
MMTG. If Orissa   has been discriminated 
against, it is only because o Mr.     Bahl   and 
there is nobody in Orissa who could provide 
him   with   the luxuries of life. It is Mr. M.M. 
Sharma from Bihar, a gentleman   from   Mr.    
Bhagat's  place, who has his house next to him 
in Maharani Bagh. He is the person   who 
provides Mr. Bahl with    all    the luxuries 
there  and, therefore,  takes the cream  of the 
business. I    hope the Minister would do 
something in   the matter and transfer him    in   
the interests of the country. 

j   Thank  you. 
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SHRI M. M. DHARTA (Maharashtra): 
Mr. Vice-Chairman, Sir, I feel that in the 
history of our import-export trade, the year 
1969, which is under discussion, has certainly 
proved to be one which has turned the corner. 
We are all aware that right From 1951^1960, 
the export trade of this country stood at Rs. 
600 crores and it was constant. There was no 
progress. Then, afterwards, there was 
progress, but again we lagged behind for 
several reasons. During 1969 we turned the 
corner. Even though the Ministry stands 
bifurcated we cannot forget the fact that there 
is a firm grip by these export houses and all 
those who are having their ^mport-export 
trade with foreign countries, over the 
bureaucrats sitting in this Ministry. The 
Ministry might have been bifurcated from the 
Supply Ministry, but there is as yet no 
bifurcation from the firm grip of all these big 
export houses which are doing all possible 
malpractices, including over-invoicing and 
under-invoicing. At the same time, even 
though we have certainly brought down our 
adverse balance, which was Rs. 612 crores in 
1968 to Rs. 219 crores in 1969, even though 
our exports from Rs. 1321 crores have gone 
up to Rs. 1373 crores in 1969, even though 
our imports from Rs. 1933 crores in 1968 
have come down to Rs. 1592 crore? in 1969, 
how can we forget what is happening in the 
whole world? In the year 1969 while India 
had a rise of hardly 1833 million dollars, the 
'rise in the world trade was to the tune of 
30,000 million dollars. The perceatage was 
15 per cent, in the rest of the world, while 
that of India is 3.9 per ceot. or 4 per cent. We 
cannot forget it. Ha ing regard to the fact that 
while the whole world trade stood at 2,24,000 
million dollars, the percentage of this country 
in the whole world export trade is not even 
one per cent. The whole world trade is 2,2 
4.,000 nvllion dollars, while ours is 1833 
million dollars. When compared to other 
countries, even though we have made some 
progress last year, we cannot forget the fact 
that our position in the world's exporting 
countries, which was 16, has now come down 
to 22. So, when we look at the situation from 
the world trend, we cannot forget that our 
export trade has lagged behind and we shall 
have to do much so far as our export-import 
trade is concerned. 

I have gone through the Report and I 
entirely agree with my hon. friend, Mr. 
Lokanath Misra. How could this be called a 
report ?    Now, if the hon. 

Minister goes through it—I hope he has gone 
through the pages—he will find that hardly four 
pages are covered by the STG and the MMTG 
hardly gets four pages, though there is a large 
business conducted by MMTG. We cannot get 
any idea. I had to search the whole library, the 
Fourth Five Year Plan, so many other bulletins 
and trade journals, to get at some figures which 
will be of relevance and which can make us go 
deeper into this topic. I feel that this country 
has to display absolutely a new vision and a 
new imagination so far as our import-export 
trade is concerned. It is not only the 
conventional articles on which we have been 
insisting. Fortunately, our non-conventional 
articles have also started their boom in foreign 
countries, but I am sorry to say that our vision 
and imagination have not yet changed. We 
might have exhibited a white tiger at Expo' 70. 
A white tiger may perhaps draw more crowd, 
but how can it fetch more business ? Is it a 
cultural exhibition or an industrial and 
commercial exhibition ? I can understand our 
having a stall for our cultural goods wherein 
you can exhibit white tigers. If it is an 
exhibition organised by our Tourist 
Department, I can understand exhibiting white 
tigers or white lions from the Gir forest... 

AN    HON.    MEMBER     :    Tandoorj 
chickens. 

SHRI M. M. DHARIA : Yes, Tandoori 
chicken, I can understand, could bring in 
commercial possibilities. By exporting a white 
tiger we may perhaps get more crowds, but the 
real need is to exhibit what we have been 
manufacturing here. I am not yet aware of the 
efforts being made by the Ministry under the 
leadership of my friend, Mr. Bali Ram Bhagat. 
When we look at the Fourth Plan, what do we 
find ? They expect that in the Fourth Plan 
period Rs. 590 crores worth of food will be 
imported. Now when we are going ahead with 
our own food production here, why do we need 
food worth Rs. 590 crores to be imported in the 
Fourth Five Year Plan ? The adverse balance at 
the end of the Fourth Plan will be to the tune of 
Rs. 1430 crores. When we look at some other 
figures, it is not only food. Take cotton. In the 
year 1968 in this country of ours, which is 
having more than two crnre acres of land under 
cotton cultivation, it has imported cotton Worth 
Rs. Q2~crores from   January   to   November,    
1968. 



41 Working of Ministry [ 22 MAY 1970 ] of Fouigu Trade 42 

I am referr ng to the trade and industry 
journal. The time at my disposal is too short 
and I will not go into details, but we 
imported ;:otton worth Rs. 92 crores. It has 
never h ippened since independence. And   
how   much   cotton   was   exported outside 
? I moan how much yarn or other textile 
manufi ctured goods were exported outside   
?     If we  compare these figures, most  of the  
cotton   that   was  imported from the foreign 
countries has been consumed in thi   country 
itself.     It is not only cotton,    we can refer 
to some other articles also,    [airy products 
and vegetable produds,      Iii   the  year   
1969  we    have imported       these      
vegetable      products and   dairy   products   
worth   nearly   Rs. 60 crores.    R ad motor 
vehicles we have imported wortli Rs. io 
crores from January to     Novembi f,    ig6g.   
Similar    is    the case      with      some     
other articles     too. At this rate 1 very year 
in case we  - go on importing cotton—last 
year, in  1969, it was nearly Rs.  72  crores 
during the span oi ten months;    it may be 
Rs.   75 crores or Rs. 80 crores; I do not 
know, the exact figuies,   they were not 
available in the library nor in this report.    If 
we go   on  impor ing   cotton   worth   Rs.   
70 crores  in   thi:   country,   how  could   
that adverse balan e be met   ?    That is the 
real problem.    I feel, Sir, when we look at  
this problem   of export  and import so  far  
as imports   are   concerned,     we shall  have 
to introduce rigorous economic discipline in t 
us country.    Are we   prepared for that  ?    
Have we   forgotten all the spirit of Swadeshi   
?     Why should we  import  ro.id   motor  
vehicles   to  the extent of Rs. 1 ) crores ? 
The hon. Minister and his Ministry are 
answerable for this to this country.    Does 
this country need the   foreign   manufactured   
vehicles   here in this country ?   We speak of 
Mahatmaji but we are n it prepared  to   carry     
on with   what   is available in this country, 
with   the   goc Is   manufactured   in   this 
country  itself.      This  begging  approach, 
this  approach   of depending   on   foreign 
countries for our own internal consumption 
can  never allow  us  to  reach  that stage 
where  we   car   have  a  surplus  budget, 
surplus balance, and not a deficit balance. It 
is in this background I feel that the hon.   
Minister   and   his   Ministry   have been 
failing in   their duty. 

If we refer to various Commissions, 
Tariff Commis:. ion, Textile Commissioner, 
Jute Commissioner and others, the way in 
which they have been functioning, allow me 
to say it today that they are having close 
links with all these manu- 

facturers, and they never bother for the interest 
of the agriculturists. Cotton prices are not 
decided by the Agriculture Ministry. Cotton 
prices are decided by the Ministry of Foreign 
Trade. Why ? What is the representation given 
to the agriculturists ? Is it not possible in this 
country to produce the best possible cotton of 
any variety, every variety, which is produced 
in the world ? And our  scientists    .   .   . 

SHRI B. R. BHAGAT : It is the Agri-
cultural Prices Commission which re-
commends about this cotton   .   .   . 

SHRI M. M. DHARIA : I entirely agree 
with  the  hon.  Minister. 

SHRI B. R. BHAGAT : ... and we accept 
the recommendation, although the Foreign 
Trade Ministry decides it. 

SHRI M. M. DHARIA : I know. I am aware 
that there is that Agricultural Prices 
Commission, but unfortunately there also who 
dominates the Agricultural Prices Commission 
? How many representatives of agriculturists 
are there on the Agricultural Prices 
Commission ? I want to know this from the 
Government. I have been insisting all the while 
that this Textile Commission and this Tariff 
Commission have been protecting the interests 
of the big manufacturers at the cost of the 
small manufacturers or at the cost of the 
producers of the raw material. Take, for 
instance, nylon, viscose and other artificial 
silk. There are only ia units which manufacture 
these goods. But out of these 12 units, 65 per 
cent, of the manufacture is controlled by 
Birlas. The small manufacturers, the Surat 
power-loom weavers and also those at 
Bhiwandi and Amritsar have been insisting for 
a quota. No quota is available. I have been 
insisting that a quota should be made  available  
to  them    .  .   . 

SHRI M. K. MOHTA : Does it concern the   
Industrial   Development       Ministry. or the 
Ministry of Foreign Trade   ? 

SHRI M. M. DHARIA : If the  hon. 
Member is not yet aware that this industry is 
related to foreign trade    ... 

SHRI  M.   K.   MOHTA   :   I   do   not 
think so. 

SHRI M. M. DHARIA : ... and not with the 
Ministry of Industrial Development,  I  am 
really sorry.     So far   as the 
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raw material is concerned, it is for this 
Ministry to look after that because it is being   
imported  from   foreign   countries. 

SHRI M. K. MOHTA : About cotton, yei, 
but you are talking about nylon. 

SHRI M. M. DHARIA : Mr. Vice-
Chairman, I was speaking of rayon, I was 
speaking of viscose, I was speaking of 
artificial silk, man-made fibre. They come 
under this Ministry. If the hon. Member is 
not aware, I do not know how he is an 
industrialist. They are having their own 
contact with officers. They arc not aware of 
the real position. Anyway, coming to the 
point, my submission to the House is, is it 
not time for us to see why under the Fourth 
Five Year Plan We should have that adverse 
balance of trade to the tune of Rs. 1400 
crores ? 

SHRI M. K. MOHTA : It is surprising 
that the hon. Minister is not saying whether 
nylon, polyster, rayon, viscose, etc., are 
under his charge or not. 

SHRI B. R. BHAGAT : I do not want to 
interrupt him. I will say when it comes for 
me to reply.     Let him go on. 

SHRI M. M. DHARIA : My hon. friend, 
Mr. Mohta, is speaking too much. I have 
been dealing with these powerloom 
weavers. I have represented their cause. I 
had been to the hon. Minister. Some 
settlements are likely to be reached. Under 
these circumstances I do not want any 
knowledge from the hon. Member, Shri 
Mohta. 

SHRI PITAMBER DAS (Uttar Pradesh) : 
You are mentioning it because you represent 
their cause, and not because the Ministry is 
dealing with them. 

SHRI M. M. DHARIA : He will speak 
about it. But I tell you I stand by whatever I 
have been saying. It is for this hon. Minister 
to see that proper quota is made available. It 
is my plea that so far as the raw materials 
are concerned, whatever are produced, they 
should be taken over by the Government for 
distribution to the industrialists, and they 
should not be allowed to carry on with their 
malpractices and loot the people as they 
have been doing today. 

Coming to the point, so far as imports are 
concerned, rigorous discipline has become   
absolutely   necessary.      Let   this 

country pledge itself that so far as cotton local 
consumption is concerned or indigenous 
consumption is concerned, whatever is being 
produced in this country shall be used for this 
country, and it is only for advanced 
technological knowledge, only for bringing 
some advanced machinery in this country, only 
for bringing such other articles which are not 
available in the country, which are required for 
human life, there alone we shall have imports, 
not otherwise. To the extent we shall depend 
upon ourselves and not foreign countries, if 
that rigorous discipline is introduced, I have no 
doubt that by the end of the Fourth Five Year 
Plan, if the export trade increases as it has been 
envisaged to the tune of 7 per cent. as observed 
by my hon. friend, Shri Manubhai Shah, in one 
of his speeches, if with that speed we can have 
export trade at the rate of 7 per cent, increase 
every year, by the end of the Fourth Five Year 
Plan with such rigorous discipline on imports I 
have no doubt whatsoever that it is possible for 
us to do away with that adverse trade balance. 

Coming to the export itself, unfortunately 
we are aware that this country did not make 
any headway from 1951 to i960. The export 
trade remained at Rs. 600 crores even at the 
end of i960. These big export houses were not 
making any effort because they were pleased 
with their own profit. There was no headway 
whatsoever. Today it is a happy sign that 
engineering goods, iron and steel, iron ore, 
chemical and allied products which are non-
traditional, have been doing very well. They 
have started to go to foreign countries. If we 
look at the list of countries, we are trying to 
cover most of the Asian and African countries 
also. For the efforts which are being made by 
the hon. Minister I shall have to compliment 
him. At the same time there is no harm in 
showing drawbacks that exist in our country 
today. Looking at this thing, there is a 
tremendous fall so far as export of tea and jute 
is concerned. Why ? What is the reason ? 
Similarly in the case of Ceylon, when Ceylon 
can boost its own tea export, what is the 
position of our country, particularly when the 
world is out for something modern ? Why 
should we not direct all our endeavours to the 
manufacture of instant tea in the country ? To 
some extent we have been trying. Let us 
concentrate our effort on this and if we can 
manufacture instant tea of 
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nice quality, we shall be perhaps the 
best pjisible marketers and exporters 
in the whole world. What efforts are 
being made by this Ministry, I am not 
aware. When 1 say effort, it is not only 
some experimeni here and there. I think 
that a whole-hog effort should be there 
for capturing (lie whole world market 
With our tea. Vhat is being done ? I 
see the problem from an absolutely different 
angle. Look at the plantations. Tea, 
coffee, rubber ,.nd cardamon, these are 
the only four plantations covered by this 
Ministry today. Why should not the 
Ministry bring into being some other 
plantations. Take mango plantations. 
Has the Ministry ever bothered to 
care about nungo plantations which 
can have tremendous export in the whole 
world ? Wh it   about    cashew-nut   ? 
Cashew plantation has not yet been taken up 
by th • Ministry. There is no Board for 
cashew trade; we have been earning crores 
.ind crores of rupees out of cashew-nuts. But 
there is no plantation, well-disciplined and 
organised properly by the: Ministry. Why not 
? Are you having that traditional mind still ? 
Let us try to have mango plantation, cashew 
plantation and also apple plantation. In the 
valleys t£ Himachal Pradesh and Kashmir, I 
hai.-e myself seen with my own eyes that 
apples are available for four and eight mnas 
per kilogram. They are having a fijie market. 
Why is there no proper plant ition for it ? 
(Time Bell rings) Sir, I v, [11 take only five or 
seven minutes more. 

THE VIC i-CHAIRMAN (SHRI RAM    
SAHAI      : Two minutes. 

SHRI M. M. DHARIA : Sir, I am 
reasonable. If > ou want, I will sit down. I am 
not like Mr. Mishra. I am not going to do like 
t iat. But the moment you ring the bell ag lin, 
I will sit down. Why should we noi have 
these plantations, mango plantation, cashew 
plantation and also banana plantation which is 
being exported everywhere? There is a very 
fine market foi it in several countries 
including Russia and other countries. Why 
should ws not have these plantations? What is 
the Ministry doing ? No help is given 11 the 
agriculturists. This Ministry is lack ng in 
vision and imagination- Why should it not 
come forward in   this   direction   also? 

Coming to be small-scale industries, 40 per 
cent, of our industrial production comes   
from   small-scale   industries   and 

because of the protection  given  by this 
Ministry   to   the   big   industrialists,   the 
small-scale  industrial   producers   are   the 
worst sufferers.   If they are given better 
facilities and    other    amenities,    I have no 
doubt that this country can be the best possible 
exporting country like Japan   and these small-
scale manufacturers  can certainly help the 
country to come up and they can add to the 
glory of   this   country in  our  export  trade.     
But  what  efforts are  being    made?    On     
the  countrary, the whole of the rules are such 
that in case I export Rs. 25 lakhs wot th of 
goods which    are   non-traditional   items,   
then alone  I  can  enrol myself as  an  export 
house. If I can export goods worth Rs. a crores,  
all traditional  items, then  again I  can enrol 
myself as  an export house, not otherwise.   
Then what are these small-scale    
manufacturers   supposed    to   do? What help 
is being given to them to have their  export  
houses?     Why  should   not the Government 
come forward and say, yes, you shall have your 
own export houses. It is  most unfortunate that 
all possible facilities   are   being   made   
available   to such  people  who   are     
dominating   the whole economic scene, by 
creating their own monopoly.    These small-
scale industrialists,  they  are  the  real   
backbone  of economy of this country.    In the 
matter of dispersal of manufacturing items, in 
the formation      of    agro-industrial   societies 
and    so   on,   why   no    help    is given to    
them    from    the     Foreign      Trade Ministry   
to   boost   our   own     exports? And there are 
also other avenues which shall have to be 
considered.    Let me be allowed  to say that the 
Tariff Commission   and   the       Textile   
Commissioner, they have joined hands,   they    
are    in league with these big exporters and 
they are not at all prepared to bother so far as 
exports are concerned  of the small-scale 
industries.     And  here the hon.  Minister 
should give a lead to this country.   What 
happend   to  our  own  Resolution  of the 
Bombay AICC?   Is it not a fact that we have 
resolved that the bulk of trade so far as import 
is concerned should be taken over   by   the   
Government   immediately? 

SHRI   B.   R.   BHAGAT    :   That i 
being implemented. 

SHRI M. M. DHARIA : I want to know 
the facts and figures. Today a* per this 
Report itself only one-third is being   
canalised   through   the   STC. 

SHRI B. R. BHAGAT : More than two-
thirds now. 



47 Working of Ministry [ RAJYA SABHA ] of Foreign Trade 48 

SHRI M. M. DHARIA : I am coming to it. 
Including food and other articles which are 
being imported by our Directorate of Supply 
it comes to two-thirds. But even then what 
happens to the trade? When we say, it means 
nearly the whole of the trade to be taken over, 
barring a few exceptions. What steps are 
being taken by this Ministry? The Minister 
should assure us here and say, we shall take 
all positive steps for taking over the export 
trade also. 1 demand that the Government 
should come forward and say that by the end 
of the Fourth Plan the whole of the import 
and export trade shall be under the direct 
control of the Government. There is no 
mention of it in this Report. What is this? 
Under these circumstances, I request the 
Minister to come forward with a dynamic 
approach towards all these things. 
Nationalisation of the import and export trade 
has become necessary not of any dogmatic 
feeling but to boost up the export trade of the 
country, to see that the honour and dignity of 
this country are properly maintained. There is 
no other alternative. 

Therefore in this light, 1 look at this 
Report. I would like to insist that hence-
forward there should not be a Report of this 
type. It is simply a brochure, a bulletin. It 
cannot be called a Report. Let them come out 
with an exhaustive Report. I also make a 
demand that the hon. Minister should appoint 
one Committee to go into all these aspects so 
that the bifurcation is not enough. This 
Ministry shall have to be rejuvenated, it shall 
nave to be revitalised and streamlined. And 
for this purpose, I demand that a Committee 
should be appo'nted to look after this set of 
streamlining and then afterwards, it may be 
possible for us to go ahead having regard to 
their suggestions 

Sir, I have done.  Thank you very much. 

SHRI MANUBHAI SHAH (Gujarat) : Mr. 
Vice-Chairman, Sir, I am very . happy to 
speak on the Report of this Ministry because 
as the august House has already observed, 
export is the most vital economic sector for 
the growth of this country. Other hon. 
Members have already pointed out about the 
growth of export trade in the world and may I 
therefore remind the House that in the last one 
decade the world exports rose fri m almost 
128 billion dollars in i960 to 240 billion 
dollerS during the last year ? This clearly .c 
0wS that an average  rate  of 

growth of almost 10 to 12 per cent has been 
there throughout the world, and in terms of 
absolute money frcm almost Rs. 96 thousand 
crores of the world trade in i960 rose to Rs. 
one lakh and eighty thousand crores in 1969. 
Sir, against this dimension we have to judge 
what we in this country have to do, what we 
have achieved so far and what the policies of 
this Ministry and the other Ministries should 
be in order to achieve a viability in our 
econcmy. 

Well,   Sir,   Mr.   Dharia      pointed   out the 
need to   restrain imports.    It is very vital.    
But no countiy in the world, if I may   remind   
h'm,   has   worked on the theory of foreign 
trade by cutting down the imports to the barest    
minimum so that it  can  be like a miser's 
family—if you earn Rs. 100 and spend Rs. 95, 
the budget is balanced in favour of the family. 
But the family remains perpetually poor. The 
m< dern tendency is to get more and and more 
prosperous and the economic equilibrium  is  
sought     to   be   achieved at   a higher and   a   
higher   level   with   a better   standard   of  
living.      A   country such as ours is almost at 
the 118th place in world income     out of 127  
countries. My country    and our country is one 
of the poorest in the world   having a    per 
capita  income of Rs. 390,   when the world 
average of per  capita income   is Rs.  2800 per 
annum.     I am not talking    of  the affluent     a 
untiies.      I   am   taking  the 88   developing   
countries   and   in   respect of income  aspect   
also,   Sir,  we  are the last, excluding the 
Bahamas.    Therefore, I would appeal to 
Members who always insist   purely   on 
balancing the trade by reducing imports  and 
not making every effort    correspondingly    to    
increase    the export in order to finance   more 
essential import   and  to   import more in   
order  to raise national production and the 
national income so  that  the   per    capita   
income goes up and the living standard of the 
nation goes up.   From the higher production   
comes  the   bigger   export  surpluses and   
larger    export   earnings  to   finance more 
imports. That perhaps be the correct approach 
towards a policy,     particularly for  a poor 
country like    ours.    What do we find   ?     In  
the first and the Second Plans   our   average   
annual   export   was about Rs. 600 crores at the 
old value of the rupee.    In the Third Plan, from 
Rs. 609 crores, the   annual average of export 
went up to Rs. 761 crores,   that is to say 
increase of about Rs.   150 crores, 25 per cent 
rise,  in    five years; that is,   5  per cent  
average  per   annum  at  the   simple 
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rate of increase. Sir that was the state of our 
exports befoie devaluation. We brought about 
devaluation for miny reasons. I am not going 
into that matter here. I would only say this that 
in the five years of the post-devaluation period 
the annual exports from Rs. 1286 crores 
touched Rs. 1,410 crores in 1969-70, that is a 
rise if Rs. 124 crores, that is, 10 per cent. .n 
five years at the rate of 2 per cent, pi r uraum 
on the simple arithmetical b.:5is. Therefore, if 
anything we are today worse off than what we 
were before d:valuation in the Third Plan, and 
in lie beginning of the Second Plan, when the 
nation launched upon a planned drive J-o 
expand production in agricultural ami, 
particularly, in heavy industry and i 1 the 
industrial sector. Therefore, hert, Sir, the basic 
point to be seen is this that the world trade is 
expanding at he rate of 10 per cent. We are 
expanding this year our export trade at the rate 
of 3 .8 per cent, on an average in the ! lit five 
years at the rate of 2 per cent, and i n the 
previous five years our exports increased at the 
rate of 5 per cent. Is this the man KT, is this the 
velocity, is this the speed b) which the nation 
can reach even a modest: andard of living for 
which the millions of he people of this country 
are clamouring ? And when and how shall we 
achieve our target of 7 per cent per annum 
increase in our exports at compound rate in the 
Fourth Five Year Plan ? The efore, I would 
highlight the question fii:;t that we should see 
that our national e :onomy should be geared to 
a growth-ot ented policy. Unless all aspects of 
gro- .Ah are implemented efficiently,  we  will  
continue  to     stagnate. 

I had the h >nour to speak about this while 
the Repor of the Ministry of Industrial 
Development v as being discussed in our 
House. I said hat it is production alone which 
is the main kingpin of any economy, and 
unless and until the entire efforts of 
Government of India and the people of this 
country ire geared, concentrated and 
intensified to raise the nationa1 production in 
agr culture, in industry, production in th< 
primary, secondary and tertiary sectors of our 
economy, there is no salvation or an easy road. 
Therefore, my friend, Mi. Bhagat, is very 
much handicapped. I would say that the 
Minister and his Ministry are a prisoner of the 
other Ministries because till such time as the p 
eduction is raised in steel, in agriculture, in 
various other types of things which .his 
country can maru-facture, sophisticated 
products, engineering 

goods, jute goods, tea, various other types of 
cotton textiles, mineral ores and petroleum 
products and petrochemicals etc. it is not 
possible for this Ministry to deliver the goods 
in the field of exports. 

Therefore, if I am saying that the result of 
this Ministry's working last year and the 
previous years is very, very much below the 
standard level, it is not that I am finding any 
fault with the Ministry but I blame the entire 
working of the Central Government and the 
faulty and callous policies of the Central 
Government towards national production 
which are at the root of the very, very 
depressing performance of this Ministry in 
terms of foreign trade. Nowhere in the world 
can you separate out export trade from the 
internal economy. In any country, affluent or 
poor, foreign trade is a reflection is the by 
product of its internal economy. 

Therefore, Sir, to me this matter of trade-
gap on which the Ministry seems to be 
gloating from day to day is not convincing. At 
least in my time I remember, in a very modest 
way, we never gave that much of importance 
to the fairy tales of narrowing the trade-gap. 
Trade-gap will narrow. Trade gap can become 
zero if you do not import anything. _ If you 
starve the small-scale industries, as Mr. Dharia 
said, it will narrow. I had the occasion to say 
here in the last debate that from Rs. 75 crores 
if the import for the small scale industries is 
made Rs. 36 crores or Rs. 22 corres, you can 
save. You can save if you do not give steel to 
the engineering industries. You will save if 
you do not give raw jute, when the raw jute is 
falling short to the industry. You can save 
many things if you decide to go poorer and 
poorer day by day in order to have the pleasure 
of announcing that the trade gap can be 
narrowed down from Rs. 500 crores to Rs. 400 
crores to zero. I will come to that analysis 
later. Also the trade gap myth is misleading. If 
a year's monsoon is good due to God's 
blessings as well as due to some efforts of the 
green revolution, that is not a matter on which 
we should say that Rs. 200 crores has been 
saved on the import! of foodgrains. It was a 
shame to this country that we had to import 10 
million tonnes, 5 million tonnes, 11 million 
tonnes and so on. Therefore, if we do not 
import so much or any food today, it should be 
a matter of gratification that  agriculture 
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has advanced. But it is not import substitution 
or rationalisation of imports which has 
contributed to the narrowing of the trade gap. 
There is a contribution of over Rs. 132 crores 
in the trade gap due to the reduced import of 
machinery and components. Heie, Sir, what is 
the reason ? Recession in the country is 
primarily responsible for reduction in import. 
It is not that rationalisation of import has taken 
place or national production has gone up and 
that is why import is less. It is a lower import 
bill because production has gone down. Last 
time I had quoted figures that from a national 
average of 9 per cent, over a whole decade, 
this Government has brought it down in the 
last four years to the average growth of 3 per 
cent per annum. In the last two years it is 6 ,5 
per cent, and in the previous two years it was 
zero. Over the last four years the annual 
average' increase of industrial production is 3 
to 3.5 per cent. You have reduced the 
production from 9 per cent., when millions 
and millions of young people are available to 
you to become entrepreneurs, to become 
engineers, to man the industries, to develop 
various types of skills and production, to 3 .5 
per cent, instead of taking it up to 11, 12 or 13 
or or 15 per cent, per annum. The Japanese 
rate of growth, the highest living standard in 
Asia is 23 per cent. I am not comparing myself 
or my country to that growth. It will be unfair 
to my colleagues to compare a very rich and 
developed country with a poor country. But 
even among the poorer countries of the Latin 
America or the African continent or Asia, 
excluding Japan, there are very, very bright 
spots which go to show that if proper policies 
of production are formulated and are 
courageously implemented, this rate of growth 
can be very much sustained and expanded. 
Therefore, the saving of import of Rs. 140 
crores in terms of industrial machinery or 
components is only an extension of what was 
happening continuously since we launched 
upon industrialisation through import subs-
titution. It does not reflect any healthy growth 
of economy. 

I remember, Sir, at one time we were 
importing machinery worth Rs. 650 crores. 
Even before devaluation we were importing 
about Rs. 200 crores. In order to have 
economic emancipation we have to take the 
benefit of modern science and technology.    
Therefore, the progress must be 

judged from year to year as to how much we 
can accelerate the production part of this, and 
what is the tempo of development in the 
different sectors. Now, Sir, what do we find 
here ? I will take a few products. First I will 
take the traditional exports. 

S'r, it is said that we should not depend too 
much on traditional exports. I know my friend, 
Mr. Bhagat, does not believe in that, and we 
are perhaps in agreement that traditional 
exports are as important as non-traditional 
exports. But the figures which the Government 
of I/idia g've have a sad reflection on the 
export performance. The jute products 
registered an export of Rs. 288 crores in 1964-
65. From 1964-65 till the current year, from 
Rs. 288 crores it has come down to Rs. 203 
crores of exports   of jute   goods   last   year. 

It may be Rs. one crore here or Rs-one crore 
there. From an expoit of Rs. 288 crores which 
we reached some time, we have come down to 
Rs. 203 crores. Devaluation was not meant for 
that. It was meant for keeping up the produc-
tion and increasing the tempo of development 
of exports of traditional and non-traditional 
items. If I may say so, Sir, the world export of 
jute products has not gone down. I checked up 
with the Ijnited Nations statistics that in spite of 
synthetic substitutes and foreign substitutes 
which are very severely competing in price and 
quality with our jute goods, the growth rate of 
1-4 per cent. was maintained over the last three 
years in the total world trade of jute. Therefore, 
if you want to keep your place under the sun 
and if you want to see that the traditional 
exports are maintained, I would request my 
friend to look into this aspect that the 
Agriculture Ministry or whichever is the 
Ministry looking after jute, must see to it that 
more jute and better jute per acre is produced. 
They must see that better quality of jute goods 
is produced in Bihar and the whole eastern 
region by giving more fertilisers, more facilities 
and better seeds etc. 

Sir, I had the privilege to mention in one of 
the reports which we prepared last year on the 
export strategy that we should have a Jute 
Commission, not a Jute Commission for the 
distribution of raw jute or what the Jute 
Commissioner today is. It should be like the 
National Commission on Wheat in Australia or 
the Raw Cotton Commission in the United 
Kingdom which must be charged with the 
responsibility  that from 8 million 
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bales of raw jute vte must go to 11 million 
bales of improved variety of raw jute 
production. Our productivity of raw jute is 
139 lbs. per a;ie which is the lowest in the 
world. Even Pakistan is doing better with 
190 lbs. per acre. If the productivity of our 
raw jute is increased even by 10 per cent., 
you will get an addition of Rs. 20  to Rs.  30 
crores    in export. 

Therefore, Sir, i.he entire export trade of this 
country lias to be looked into product-wise 
witL such environmental advantages that we 
have. We are a subtropical country. We are a 
tropical country in whicli cotton, oilseeds, 
jute, tea,plantation crops, mangoes, various 
other types of fruits. md various other types 
of vegetables can be t town to much 
advantage over the Western t arope or the 
ever-affluent parts of the Ei-M European 
countries which are doing trade. We must 
take maximum advantage of our natural 
endowment factors. It is from this angle, Sir, 
that I would dniw the attention of the House 
that jute ii.as to be supported by vigorous 
inputs of fertilisers etc. We have to give th<: 
necessary facilities to farmers in the < astern 
region and, if necessary, interes -free loans 
or subsidies should be given. Let us also 
subsidise the farmers of th<' eastern region 
who are the poorest in this country to see that 
jute production ; mproved, that per acre 
production goes up and that we sustain jute 
croi;, I know it cannot be much expanded. If 
we could keep up the export at R . 300 crores 
jute goods, we would have it least added to 
the national gross pr. duct by Rs. 100 crores 
which we today are otherwise losing. Now, 
what is happening in the field 1 P.M. of tea ? 
Even the FAO forecast on tea shows that 1 to 
1.2 per cent of annual rate of growth can be 
sustained. But what do we find here ? Tea 
exports in 1962-63 were Rs. 201 crores. And 
they have been sagging and sagging and 
sagging. We hav: now come to a miserable 
Rs. 130 crores. Maybe, it will be Rs. 135 
crores or Rs. 140 crores. Even taking it to be 
R.H. 140 crores, is it fair to this country and 
its people who are 
struggling againsi poverty, who want to 
break through aJ the barriers of poverty and 
hunger, th it our exports of tea, when we 
have the environmental advantage —we 
have the Darjeeling tea, we have the north-
eastern tea and we have the southern    
tea—should    come   down     to 

tii is level from Rs   201 crores ?   As Mr. 
Dharia   said,   Ceylon   is   having   corres- 

ponding better tea exports. The reason is that 
the amount of freedom that should be given to 
the Tea Boara and its Chairman, the amount of 
freedom that should be given to the Ministry of 
Foreign Trade n absolutely not there. I would 
blame the entire Government and not any 
particular Ministry. I would request the 
Ministry of Finance to see that maximum 
autonomy is given to this Ministry in those 
crops and in those product* in which we have 
got so much advantage after they may lay 
down the broad policy of expenditure. Ceylon, 
which is a smaller country, which has not so 
much experience in political administration 
and governmental administration as we have, 
has given far more freedom to its Tea Board or 
to its Ministry of Commerce than we have 
been enjoying. 

What is happening about oil cakes ? We 
were thinking at one time that in groundnut oil 
and vegetable oils our exports could go to Rs. 
150 crores. At one time before independence 
we had an export of Rs. 90 crores of vegetable 
oils and oil products. To-day that has totally 
vanished. Now, it is not as if oil seeds cannot 
be produced in this country. Anybody who has 
familiarity with agriculture will know that if 
intensive effort is made in the Fourth Five-
Year Plan, instead of talking about so many 
"isms" and "progressive" things—if poverty 
is^ to be distributed, certainly talk of "isms — 
if the methodology of production and the 
methodology of intensive governmental 
administration on development tempo are both 
simultaneously maintained, then you will 
produce more and will have something more 
to distribute. Now what is happening in regard 
to oil cakes ? In 1964-65 we reached an export 
figure of Rs. 63 crores. To-day i t has 
collapsed to Rs. 49 crores. 11 is my fear that if 
proper attention is not given, it might collapse 
to Rs. 35 crores. Here is a product in which we 
have so much advantage over the rest of the 
world. If proper attention is given to the 
production of oil seeds, which is very 
fundamental, we can contribute greatly to the 
exports of this item which has a tremendous 
world market and which (oil seeds) can be 
produced by our agriculture in  abundance. 

I would not go into many other items of 
agriculture because almost all of them are well 
known to the House. Cotton development is 
already neglected. The mills   are   suffering    
to-day    because     of 
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[Shri Manubhai Shah] want   of   cotton.     
We   have   to   import willy-niily Rs. ioo 
crores worth of cotton. I have myself have 
many opportunities to   explain   before   this   
House   why   we have   to  import  cotton.      
Firstly,      our productivity is the lowest.    We 
have the largest acreage  of cotton in  the  
world, yet our productivity per acre is the 
lowest, i.e. one-third of the    United States  
productivity and   one-fourth of the Russian 
productivity.    Is it that our agriculturist is so 
poor or is it that he is so incompetent ? I  dare 
say that     our  agriculturist  can compare   
witn   any   agriculturist  in   the world.     He is  
as hard-working as  any other agriculturist. But 
the inputs required for the cotton crops the 
inputs   required for the jute crop,     the inputs 
required for production of oil seeds, are not 
being made   available  to  him    adequately    
or in time.     The funds which the smaller 
farmers   reauire   from   the   nationalised 
banks or otherwise are not being made 
available.     Therefore,  Sir,  I  would .say, 
while  speaking   on   this   Ministry,   even 
though it is slightly a  digression,     that all the 
oth^r Ministries which are responsible  for  
production   will  have  to   come forward with 
a central policy to see that maximisation is 
done of the production of such agricultural and 
industrial products which have vast and big 
export  potential. 

SHRI JOACHIM ALVA (Nominated) : I 
want to know from the hon. Member, 
however intelligent he may be—I remember 
him speaking about cotton production in the 
Lok Sabha—what he did as Minister to put 
the Agriculture Ministry into shape to 
produce more cotton for us. 

SHRI   MANUBHAI   SHAH   :   If   we 
give fertilisers, irrigation and better types of 
seed, i t can be done. Most of the Members 
who have knowledge about the agricultural 
and rural areas like you and me, know that it 
is a question of inputs. The Indian farmer is 
to some extent already familiar with modern 
technology. If you give him the right inputs, 
fertiliser, water and better seed, he is bound 
to give better production with much less 
acreage. Land is not like rubber that you can 
stretch it. We have 38G million acres of land 
under the plough and we cannot have more 
land. With these 386 million acres, we 
should have a production wice or three times 
what we    are dicing. 

SHRI M. M. DHARIA : If the Government 
decides to-day that next year import of cotton 
will be brought down from Rs. 70 crores to 
Rs. 10 or Rs. 15 crores and that farmers will 
be given a better price., there is no need of 
any other incentive for the farmer. If the 
Government decides that to-day, I am 
prepared on behalf of the farmers to say that 
they will accept the  challenge. 

SHRI MANUBHAI SHAH : Let that also be 
tried. But it is not a question really of one 
incentive or the other. If the inputs are given, it 
can certainly be achieved. It is not a question 
merely of achieving self-sufficiency in cotton. 
We can even export cotton to the extent of Rs. 
50 or Rs. 100 crores. The United States to-day 
is exporting cotton worth Rs. 400 crores. It is 
not as if we should merely achieve self-
sufficiency in cotton at such a low level. Our 
consumption of cotton cloth to-day is the 
lowest in the world-—11 metres per capita. Is 
it what we are working for ? Self-sufficiency 
has to be judged in terms of what is the per 
capita consumption in this country. Sir, I will 
not enter into an argument. I will merely 
mention that if greater attention is  given,     we  
can  achieve it. 

Now, take, for instance, non-traditional 
items. We thought that in steel by the end of 
the Third Plan we will have a production of 10 
million tonnes and we would be in a position 
to capture the world market to the extent of 
two to three million tonnes. Now what is 
happening ? Last year we earned Rs. 10 crores 
less than the previous year. Actually we should 
have exported steel worth Rs. ;jo or 100 crores 
more. Now. Mr. Bhagat pleads with the Steel 
Ministry "Don't stop the export of billets." The 
local producers naturally are short of billets, 
therefore what can be done ? Now you cannot 
cut into the internal consumption. To that 
extent unemployment willbe increased and 
local requirement will not be met. So, export 
surpluses are the absolute necessity and 
foundation for any export production and 
export development. Now take, for example, 
iron ore. We have the largest deposit of iron 
ore in the world. The known deposits of iron 
ore in India are 1,28,000 million tonnes. If you 
take the unknown deposits, i t may come to 
2,00,000 million tonnes. And they are all of 
grade 61-62 per cent, 65-66 per cent—the 
highest grade  of iron   ore.      But  the  
difficulties 
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arc non-mechanisation of mines, transport costs 
and lack of modern facilities at the ports. There it 
no mechanisation in loading and unloading. And 
twice the cost of the raw i taterials at the pit-head 
is the transport cost and the loading cost. If we 
can pre perly spend our money— we had 
prepared I plan for Rs. 350 crores for 
modernisatioi of our ports—and see that all these 
po ts are mechanised and loading and un oading 
operations are modernised, then I can assure you 
that we can earn Rs. too or Rs. 200 crores more 
as far as i 'on ore is concerned. There is no con 
iict between the export of iron ore on the one 
hand and the export of steel, the export of pig 
iron and the export of engineering products. In 
under-developi d countries, these are on parallel. 
We are not short of any of these goods provided 
production of each of them is geared   up. 

Then, Sir, I come to the other aspects of export 
promo lion. Now there are four points on thf basis 
of which export takes place. The first is the export 
climate. I must say that during the last 10 or 15 
years, the co intry has been able to create the 
export :Iimate. We have good exporters. Mayb< 
some people do wrong things who can always be 
caught and punished. We have efficient exporters. 
And even in the public sector we have developed 
a good amount of expertise. I do not agree with 
Mr. Dharia on the question of nationalisation of 
the import and export trade. Nationalisation of the 
import and export trade will produce no miracle. 
Asa latter of fact, it is very necessary to go wry 
cautiously. The Government can consider taking 
over the export and import trade only in those 
items in which the nation benefits— either in 
seeing th.it any large-scale under-invoicing or 
ove- invoicing is avoided or you get better a 
ivantage in the bargain of prices. As far ;s certain 
types of bulk products are concerned, like iron ore 
and manganese or or bulk steel or crude oil etc., 
you can certainly take them over in the State 
:ector. But it would be foolish, it wo Id be 
suicidal, it would be detrimental to the national 
interest if you int' rferc^with the working of 
import trade and export trade to the extent that 
millions of people will be rendered idle. I do not 
mind that if the prosperity of the country goes up 
and there are other f venues of employment. By 
rendering them idle, you will load the State 
machinery v hich is already on the collapsing   
point   by   taking   over   their 
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SHRI B. T. KEMPARAJ (Mysore) : 
Sir, he can continue after lunch. 

SHRI M. S. GURUPADASWAMY : 
No, let him finish it now. 

SHRI MANUBHAI SHAH : I think it is 
better to finish it now. 

SHRI M. S. GURUPADASWAMY : 
Yes, you finish it now. 

SOME HON. MEMBER : No, after 
lunch. 

The

House then adjourned for lunch 
at thirteen minutes past one of 
the clock. 

The House reassembled after lunch of 
fifteen minutes past two of the clock; Mr. 
DEPUTY CHAIRMAN in the Chair. 

SHRI MANUBHAI SHAH : Mr. Deputy 
Chairman, I hope you will allow me a few 
minutes more in order to recapitulate where 
I had left speaking, before the House 
adjourned. I was mentioning about the 
nationalisation of the import and export 
trade. I would caution the Government that 
the impatience exhibited by a few Members 
of the House should not mislead them to 
undertake a task which would not result in 
any public interest being expanded or 
developed but would only create more 
chaotic condition in the Ministry which is 
already overloaded with so many problems 
of administration of import and export. 
Certainly where the items are such which 
•re of a bulk nature and where long-term 
contracts can be entered into on a selective 
basis after proper study, if the Government 
can convince themselves that the taking 
over of that part of trade is in the national 
interest, they will be fully entitled to do to 
or justified to do it. But I would again 
repeat that the present atmosphere is such 
that there is too much perssurisation of a 
particular dogma or slogan rather than a 
judicious judgment on delicate matters of 
national economy like this. The whole 
problem is, why do we want all these things 
in import and export ? Growth with stability 
is (he concept that we have accepted in the 
democratic socialism of India. Stability as it 
is endangered today is always to pay its part 
in a more and more effective manner. If 
political chaos  and administrative chaos  
are     to 

govern most of the States and also the Centre 
as at present, then you can appreciate that 
growth will be completely jeopardised. And 
one of the basic factors why grewth has been 
undermined in the last four years is the 
political instability, the waywardness in 
decision-making not only in this Ministry but 
in all the Ministries of the Central 
Government, and also unnecessary delays. The 
Central Government today has become a 
Government of indecisions and slogans. 
Whereas by a bold and clear and categorical 
policy statement and its implementation the 
Government could have allowed either the 
public sector or the private sector to go 
forward by present uncertain policies, our 
growth is being hampered. 

I am not repeating the argument which I 
advanced about the Industrial Development 
Ministry. But the major factor against growth 
today is indecision and the Government has 
become a prisoner of indecision due to several 
pressures of an irrational character in the name 
of slogans and dogmas operating in this 
country. 

Then, Sir, I was mentioning regarding the 
working of this ministry, that it has the infra-
structure required for export development. But 
what is persisting today is the gross 
administrative slackness. I am not mentioning 
anything from hearsay. In a number of cases, 
people have come to me complaining about the 
enormous delays in the issue of import 
licences, particularly where export 
development is concerned. I know that it is a 
complex task. My friend, Mr. Lokanath Misra, 
was finding fault with this Ministry. Import is 
not the sole responsibility of this Ministry. It is 
divided into several Ministries, the control and 
policy-making about imports of the items 
concerning those Ministries is their 
responsibility. But it is necessary that the 
CCIE's office now should be strengthened by 
having an Export Commissioner whose work 
should be that he will be almost having an 
equal authority of hi„ own whereby he can 
issue licences for export development in terms 
of capital goods or raw material entitlements or 
various replacement licences. I know of cases 
where to my personal knowledge, it has taken 
months for the Ministry and the office to issue 
licences. I request that a second look can be 
taken at the office of the CCIE to find out whe-
ther it is right or wrong that complaints of 
corruption are coming, that enormous delays 
are there or that various other type';   of 
decisions   are   not   being  taken 
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either not to issue a licence or deny a licence. 
This slou'd be rectified so that the foreign 
buvei B may not have to wait in a long queue 
without knowing what the Government' i 
mind is, whether they will get a part cular 
response or not. Therefore, it is agh time that 
a proper examination is m »de. We had done 
the examination of the CCIE's office four 
years ago. The Report of the Committee is 
before the Hou e. Now, as the situation is 
further deterio ating, we find that instead of 
improving the matter, there are more and 
more di ays. So, it is my humble suggestion 
that a Commissioner of Exports with equal 
autht rity as the Chief Controller of Irapoi te 
should be there. It was originally oi ?y the 
Chief Controller of Imports and Exports. 
Now, it is necessary that a Commissioner for 
Exports should also be there with a positive 
orientation, and not norely restraining 
imports, as if it is somebody taking away 
some property from the Government. But 
what one is entitled to under the Red Book 
should be duly fend promptly issued to him 
so that exp< it production may not suffer. 

There are many types of ind'genous raw 
materials not available and in this case, I 
would plead that in order that the export p ices 
of this country can come on a parity with the 
world pri pes, the basic raw materials for 
export—whether indigenous or imported—
should be allowed to the exporters at the 
international prices. Now, it is one thing to 
g.ve raw materials at the local prices and U en 
give a cash subsidy in an indirect manner. 
This does not help because every time the 
exporters does not know at what price* the 
raw materials will be made available to him. 
We have listed in that repo t a few important 
raw materials in the c< untry like steel, petro-
leum products, various important chemicals, 
various intTmediates of organic chemicals and 
ni n-ferrous metals and other ilems. And I 
would request my friend Mr. Bhagat, to go 
into those items more thoroughly. And of 
course, what we wrote is not filial, it can be 
freshly examined- And those basic raw 
materials and intermediate foods and 
components which go into the m iking of 
export products should be made available to 
the exporters at the international prices. 

Then, Sir, I am coming to the question as to 
what we hav - to do with regard to the powers 
of this Ministry. I have been or many years 
concerned with this Ministry and I find it is a 
Cindrella of   the 

Government, it is the Iowest-power-having, 
and lowest powered Ministry, at the Centre, 
this Ministry of Foreign Trade. The reason 
is that it has to take advice on every matter 
of vital Importance from the other Mini 
stries.    I do not say that you create   an 
export Czar.    Many countries have tried 
with that experiment and they have suc 
ceeded.  I am not suggesting it. But within 
the democratic frame-work it Is possible, 
under the Chairmanship of the Minister 
of Commerce, with the Principal Secretaries 
of Finance and Commerce, with the par 
ticular Secretaries of the other Ministries 
to bs called in.    Those products    which 
have  been  identified  for  export  growth 
by  the    Planning     Commission  in  the 
Fourth Plan can be taken up and the other 
Ministries concerned should agree to see 
that those products are available for export- 
production under the watchful supervision 
and guidance of such a committee.    Pre 
sently,  every time a crisis occurs, after 
three or four months after that has occurred, 
the Minister has to wake up and he has 
to  approach  the sister  Ministries;     then 
they plead various inabilities and the cir 
cumstances so   conspire that the foreign 
buyers are left high and dry.   And orders 
after orders have to be completely negatl- 
vated or refused because   there is no basic 
material for export production.   And also 
such a Committee is there in the Board 
of Trade.   The President of the Board of 
Trade in the UK is a very high-powered 
Minister.   The Minister of Foreign Trade 
through such a Committee should also be 
empowered to provide Rs.  100 crores or 
Rs. 150 crores worth of foreign exchange 
instead of the Ministry of Finance being 
the final arbiter of the requirements of the 
exporters. Whatever     the     national 

policy, at the beginning of the year, the Prime 
Minister herself with her Cabiiet colleagues 
should sit together and say,"we consider that 
in the current year Rs. 50 crores or Rs. ioo 
mores or Rs. aoo croies are required for export 
development. I am not go'ng to prejudge the 
issue because they are all people of 
competence within the Government. They can 
decide. But having decided, it should be given 
to such a Committee presided by the Mnister 
of Foreign Trade in which other Ministries 
including the Principal Economic Secretary to 
the Government of India is there to finally 
allot the amounts and assistance to exporters. I 
had tried to work out a humble scheme like 
that called the Market Development Fund. But 
unfortunately, all these schemes etc. remain 
on paper and again the routine remains that 
every time reference* have to 
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[Shri Manubhai Shah] be made to all the sister 
Minings     So, from the status  of  a prisoner  
Mnustry, froS the status of a Cindrella Ministry, 
Scad   of   being   chaperoned   by   other 
Ministries, this Ministry which,    to me Ufce   
most  vital   Ministry,  should   rue above, to see 
that production is properly ensured and that the 
surplus is sent    to X foreign markets.   As I 
said, the foreign markets Ire expanding. 
Whereas the would SK ha, expanded, as I said, 
by .00 per cent in  ten years,  this  country's  
export Auc has gone down, from i-a per cent 00 
8 per cent. Therefore, when the world rade   is   
expanding,   we   are   shrinking. That is our 
share in the expanding world market.     Where 
affluence is the order of Te day in such a large 
part of the world, *e  instoad  of selling more   
are propor-Sonately selling less.   There*ore£is 
very necessary   that   in   order   to   take   
quick Sons    to   take   far-sighted   decisions, 
thTSrtry 1. empowered to Issue licences and 
cash subsidies and give various other forms  of 
assistance  as  approved  by   the Tahinet   with 
the authority being vested Si the Ministry  of 
Commerce.     Present Sl-round frustrations 
should be removed. 

Then, Sir, I have to bring to the notice of the 
House the international situation. Now   all   
the   developed   countries   have 'been telling 
us that they are trying to help the under-
developed countries. Sir, it » a nitv that the 
world trade of the developing countries instead 
of expanding has  gone down.   The industrial 
areas have expanded Their internal exports 
between themselves from 40 per cent,   to 49*3 
P« cent- ln the last decade, whereas the 
developing countries   have   reduced   
between   themselves the trade from 15 to 13 
per cent.   Is this social justice ? They have all 
the time been "aying in Geneva, at the United 
Nations •ind UNCTAD that they are going to 
help the developing countries.    Therefore, Sir, 
it is very necessary to appeal to the  con* 
science of the world to bear in mind   at least 
the basic policies and the basic poinds, which   
are   very   important,   particularly the   
affluent  countiies  should   take   note of these 
things. 

After all, Sir, we are not asking for any 
charity or any beggary; we are asking for real 
justice, social justice. If you do not get 
justice, ultimately what will happen is that the 
poverty gap between the uch and the poor 
will go on increasing and the whole world 
will go into some kind of holocaust and the 
peace arjd    prosperity 

of the   whole  world  "will   be  destioyed. 
Therefore,  Sir,  I would  appeal to them that  
the  first  thing  is  the  international division of 
labour.    It is not possible for the under-
developed countries to produce so many 
sophisticated items that they will Ho on 
capturine the world market when the developed 
countries are already producing those  items.     
So  we  have been suggesting   and   some   
countries   have   to some extent been following 
also that theie ate  simple   industiies  like   
textiles,   jute products, light engineering goods, 
labour intensive   products,   leather    goods,   
fish products, fruit juices, etc.    There are at 
least 30 to 40 per cent, of the world industries  
which   can   easily  be  developed by  the 
under-developed countries  of the world.   And 
it is my request on behalf of this country that 
the developed countries should give  up  the 
production  of these items to some extent.   At 
the moment the expansion   that   is   taking  
place  in   these industries in the rich  countries, 
is  at  a terrific pace.    You will be surprised, 
Sir, that in the last   ;o years the European 
Economic Community, including the U.K., 
have spent three to four million dollars on 
rehabilitating and expanding their textile 
industry   including   man-made   fibre   in-
dustries.      Therefore on the one har.d to say     
"Our textile markets  ure  open  for you" and 
then to produce those textile.; when  they  are  
already short   of labour because thiy have to 
indent labour from the rest of the world, I think 
that is not proper.     They can leave those 
industries to be run and developed by the under-
developed countries because already there is a 
tremenduos growth of complex   and 
sophisticated   industries  in  the  industrialised 
countries, there are various types of machine  
tools,     electronics,   machineries, etc.     
Therefore I would appeal on behalf this country 
to those world powers, particularly  the  
developed  countries,  to  see that the principle 
of international division of labour should be 
accepted for human justice by making room for 
simpler products,    manufactured and semi-
manufactured, produced by the developing 
countries into the expanding affluent markets of 
these r'ch countries.   This can be done without 
hurting their interests.     If some choice were 
given to me,   I would do like this.    In fact I 
suggested to West Germany "Why do you run 
your jute mills ?   Why don't  you allow the jute 
mills of Calcutta and Pakistan to give you the 
ready-made jute goods and you  can easily  
consume them when  you   yourselves  are  
short of labour   elsewhere ?" 
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Sir, the interna ional division concept is 

the only major concept which in my view 
can make roan for simpler products, semi-
manufactured and manufactured, in the 
expanding mar ;ets of the world. (Time bell 
rings) Secondly about the preferences. I am 
glad that th Government of India and the 
developin; countries are further succeeding 
and sorr t preferential treatment is coming 
forth bu it is a torturous process indeed. I 
would therefore request this Ministry to 
energl e itself by all kind; of personal 
interventK i at the highest quarters to see 
that preferen es is accorded as early as 
possible to the r Lanufactured and semi-
manufactured products of this country into 
the markets ol those countiv 

The last point is about the prices of the 
primary products. It is a tragedy of our times 
that the prir es of the products of developed 
countrie have increased by 62 per cent, in the 
last to years, i.e., for buying a turbine from 
Sv itzerland or Germany our country has to 
pay almost one and a half times the price to 
about 175 per cent, of the price in one 
decade. In the matter of iron-ore and other 
primary products like jute we have lost 1 | per 
cent, of the price in the last 10 year . 
Therefore we have been pleading in the 
United Nations Conference on Tr id<- and 
Development thit there has to lie support and 
stabilisation for ensuring fair and 
remunerative prices of primary products and 
mineral products. Some dt vice should be 
evolved so that we do not perpetually remain 
the hewers of wood anc the drawers of waters 
and in the comity of nations we remain equal 
partners wit . other rich countries. We know 
that the gap cannot be easily narrowed but it 
sh< uld at least be stopped from yawning. Si  
every year, we, the developing countrie*, are 
losing 2'2 bill'on dollars and the poor 
countries are becoming poorer and rich < 
ountries ate becoming richer and the sta B of 
poverty is getting more aggravated. If this 
phenomenon is not stopped well i 1 time, our 
country cannot march forvard. There are 
other sectors also which require attention. 
Also there are certain identified sectors of 
growth which shoul i be attended to. The 
world powers hav to see that industrialisation 
is ushered i 1 to the under-developed 
countries by giving some concessions and 
many more later which will help our country 
to exp; nd further. (Time bell rings). 

Sir, may I say that what I have said is not 
in any spi r i t  of criticism. In conclusion, f 
earnest y request the Central 3—39R.S./70 

Government to see that through increased 
production, the country gets social justice 
which !s a by-product of production and 
distribution, if over-attention is paid to either 
of the sectors, then the whole social policy is 
going to fail. My request therefore is not to 
think in terms of any dogma or ideology. 
Ideology is important but it is not that 
important as the rate of growth. Therefore it is 
very necessary that growth-oriented policy 
should be given attention. Thank you. 

SHRI     RAM     NIWAS       MIRDHA 
(Rajasthan) : Sir, we are discussing the various 
activities of the Ministry of Foreign Trade. It 
has been mentioned by the previous speaker 
that our percentage in world trade is falling and 
statistics of this nature are produced on a 
number of occasions to prove that we are in 
very bad shape. But these statistics are a snare 
and they are to be very carefully analysed. 
Even the statistics of per capita national 
income give a completely distorted picture. 
Countries like Japan and the U.K. have per 
capita consumption of many commodities 
which is 400 times less than the U.S.A. That 
does not mean that these countries are 400 
times the poorer or worse off than the U.S.A. 
So the same thing holds good about our foreign 
statistics. Formerly the pattern of our foreign 
trade was different—export of raw materials 
and import of machinery. Now that whole 
pattern has changed and wr arc processing 
some of the raw materials that we used to 
export and we have stopped the import of 
many machines which wc are now 
manufacturing. So to say that our percentage in 
World trade is falling is by no means an 
unmitigated disaster; it is a3ign of growing 
self-reliance and it is proof that we are 
progressing in industrialisation and in many 
other respects also. 

Foreign trade is naturally very important for 
a country. We must lay a very firm but sound 
base so far as our foreign trade is concerned. 
But Sir, private industry has up till now not 
risen to the occasion so far as foreign trade is 
concerned. The type of goods they supply are 
below standard; they have no long-term 
perspective as regards prices; deliveries are 
not in time and that is exactly the reason why 
State trading has to be resorted to. If the 
private sector had risen to the occasion and 
given a good account of itself, there would 
have been no necessity for the STC or any 
other body to step in. Every time the private 
sector comes up with a proposal, 
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[Shri Ram Niwas Mirdha] the only thing 
they want is to reduce the Export Duty and 
other taxes. They never think of increasing the 
production or efficiency or their turnover of 
goods in 'he foreign trade. All that they want is 
concession from the Government which the 
Government sometimes rightly and sometimes 
not so rightly give to them and then we feel 
that the foreign trade is progressing well. I 
would urge on the Minister to be very cautious 
when such demands come and unless the 
industry is trying to improve its own working, 
no more concessions should be given and 
every thing should be done on a very proper 
and long-term basis. What we really need is a 
long-term plan for foreign trade. The 
Government should not change its policy 
every now and then. The incentives are varied 
every now and then arid one does not even 
know what the situation is going to be next 
year. So the Government should come with a 
long-term foreign trade policy so that the 
importers and exporters may know the 
Government policy, what goods they are going 
to handle, what services they are going to get 
so that there can be planning in the public 
sector and private sector so far as foreign trade 
is concerned. 

About the many steps which the Ministry 
has taken to improve the foreign trade, 
mention of one would be enough to show that 
they are keen on foreign trade. The import of 
raw materials on a substantial scale is a very 
good thing and they have decided to create a 
bank of raw materials in the country from 
which the exporters may draw. This is a 
welcome feature and I think this scheme 
would be used in a proper way so that the real 
benefits may come to the country. We are 
talking about State trading in many respects 
and the Government says that they are trying 
their best to bring in many commodities for 
State trading. This is a very welcome feature, 
but before they go on increasing the ambit of 
St; te trading, they should i ee that the present 
commitment so far as State trading is 
concerned, is properly kept in view and 
implemented. I see that what is regarded as 
State trading is not really State trading. What 
the STC does is just to contact some private 
exporters who have orders from foreign 
countries, charge i per cent commission and 
allow them to export. This is not State trading 
in any sense unless you want to juggle up the 
figures and say that you are bringing in more 
and more commodities under the STC but this 
js hardly the true concept 

that we have of the STC doing export 
business. So a very thorough probe has to be 
undertaken of the practice the STC and 
MMTC as well as other bodies follow in 
regard to foreign trade so that they do not act 
in collusion with the private sector, that there 
is genuine State trading and all the good that 
can result from State trading should really 
come and they should not act as mere agents 
of the private sector by charging I per cent, 
commission and leave the whole thing to them 
to do it. This is a serious matter because we 
are committed to bring in more and more 
commodities in State trading but the present 
performance of the STC and other bodiis is 
most unsatisfactory and unless that 
performance is ! improved, it is no use our 
talking about State trading in a big way. So I 
hope some attention would be paid to this 
thing. 

About the textile industry, it is one of the 
industries that this Minis tiy is concerned with. 
It is a very old industry but an industry which 
is now. languishing. There are various causes 
for this and the attempts the Government is 
making to resuscitate the industry are very 
praiseworthy but they are most inadequate. 
Here again one cannot but blame the private 
sector for the mist ry of this industry. This old 
well-established industiy was allowed to run 
down, no replenishment was done, no 
modernisation was effected but all the profits 
out of this industry was sucked and invested in 
other sectors, This is the position now because 
of the past practice of the private sector in this 
country. If the entrepreneurs were wise, if they 
were really industrialists entrepreneurs in the 
preper sense of the word and not just 
speculators and adventurers in the industrial 
sphere, this industry would not have gone to 
dogs as it has done. No replacement was done, 
and. whatever profits could be made were 
made to the maximum possible extent and ntw 
industries were started and this industry was 
allowed to run down. It is a great national 
asset and it should be brought up to modern 
lines and the Government should come up 
with a big plan for its modernisation. 

SHRI DAHYABHAI V. PATEL : Is he not 
aware that those who wanted to modernise 
were not allowed by the Government and the 
fault is there ? Those people were    
prevented. 

SHRI RAM NIWAS MIRDHA : This can 
be very well proved. 
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SHRI DAHt'ABHAI V. PATEL : Yes, it 
can be proved. I know there arc some 
blacksheep who would not do it. 

SHRI RAM   NIWAS MIRDHA    :  II 
you see the profi's from this industry that have 
not been inv stcd in this, it is a colossal sum. 
In the p isi KO years, how much they have 
earn* d and how much they have put into it ? 
I say that the record would be exactly what I 
say. There could be some instanct > where the 
Government could have com* in, I cannot 
vouchsafe for that, but my broad proposition 
cannot be disputed that his industry was 
allowed to languish beca ise it was exploited 
and the fruits of exploitation were used for 
other purposes t.tan the rehabilitation of this 
industry. This is my basic contention. There 
are other things also which can be done, apart 
froi i modernisation. For example, look at t ie 
variety of cloth manufactured. No at empt has 
been made to standardise it, t< reduce the 
number of the varieties that we. produce. 
Every time a new variety conies the prices are 
added and the consumer pays through his 
nose. We talk about J; pan and want to follow 
their practice. II we see what the Japanese 
textile industry h s been doing, you would see 
that our dev lopment has been completely on 
wrong lines. If we can reduce the variety by 
hal or even one-quarter and concentrate on 
standardisation and price reduction even tie 
present capacity can work in a more efficient 
and scientific way, but again the private 
capitalists are not interested in doint that. 
They are interest* d in juggling the quality 
and designs and make the maximt m profit 
without caring what the consume ' gets and at 
what price. 

SHRI   M.   K.   MOHTA   :    In   coarse 
cloth   only   the    Chinese   arc   inti not  
Indians. 

SHRI RAM N1WAS MIRDHA : That is 
what the Memr er thinks. He would nol care 
to give the n •<! urn cloth at reasonable price 
but he would like to give terene and fine clo 
h at 400 per cent, profit. That is their pol cy. 
That is why the country is not progressing. 
That is why the whole consumption of textile 
is falling, 

SHRI M. K. 1VOHTA : Ask the consumer  
whether h    wants  variety  or  not. 

SHRI RAM MWAS MIRDHA : It is the 
fault of tbe Government's policy that it 
allows y<m to do it and the consumer is at 
the 1 tercy of the producer who is in league 
.vi'h the Government. That  is  what is   
Happening. 

SHRI BALKRISHNA GUPTA (Bibai): 
You said 400 per cent, profit a mill is making.   
Which mill is making it ? 

SHRI RAM NIWAS MIRDHA : I said 
some variety. By merely juggling the design 
they make extortionate profits; not one mill but 
by some varieties, by juggling some designs 
and mixtures they make extortionate profits. I 
hold on to it. The Minister should see that the 
industry is modernised, rationalised, brought 
on a standard footing so that this very basic 
industry serves the interest of the nation 
instead of serving the interest of some 
producers' private   interests. 

Another is the jute industry. Again this is an 
old industry of ours. We had almost a 
monopoly in world trade in certain respects 
but look at the stage jt has come to. The same 
thing has happened to this industry as for the 
cotton industry that I referred to. In the first 
place the capitalists were not at all interested 
in improving the machinery and modernising 
it and they went on leaving the whole thing till 
it became junk and that is why there is the 
present trouble with the industry. 

SHRI   DAHYABHAI   V. PATEL :  If 
you remain in power, all industries will come    
to it. 

SHRI RAM NIWAS MIRDHA : That is 
what I,say. The Government, in league with 
big business is doing all this, I dare say. I give 
the example of the jute industry. Some time 
back the wages of the jute earners were raised. 
Have you ever heard this ? The jute producer 
said : Tf you reduce the export duty, then we 
will give the wage increase' and the 
Government most sheepishly succumbed to 
this pressure. It is a most unheard of thing that 
has happened in this countrj—that the big 
business in league with big labour supported 
by big Government is actually doing a lot of 
harm to the consumer. A wage rise was given 
at the cost of the exchequer. This theory of 
wage rise was unheard of and is a most 
dangerous innovation. That is what I say that 
the Government is in league with the private 
industry and are doing everything to help 
them and this is one glaring example if one is 
needed. If you want to increase wages, do it 
from your profits; reduce your profits or 
increase your efficiency but why do you go to 
the Government and say give us Rs. 9 crores 
worth of export duty relief, then only we can 
do it and the Government  gave 
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them relief. Why do you want the exchequer 
to bear all this burden ? My contention is the 
Government has been very soft to these 
industrialists to have allowed this traditional 
industry to be ruined and to go to dogs. I 
would urge upon the Government to take a 
very serious view of this jute industry from 
top to bottom and go into all aspects of the 
industry including jute growing, manufacture, 
marketing etc. Foi instance there was a 
bumper crop this year but yet the grower did 
not get what he deserves. A minimum price is 
fixed but that is never given to him because 
there is no collection centre in all the 
dis t r ic ts  to collect the raw jute. The STG 
does come into the scene but only at two or 
three places. We have been talking of buffer 
stock operations aad all that but it is all a 
hoax. We must have a complete overhaul of 
this industry. I would urge upon the 
Government to appoint a Committee so that it 
can go into all aspects of this industry. The 
West Bengal Government shot-Id be congra-
tulated for appointing a Committee to go into 
the working of the jute industry and I think 
the Government of India should take over that 
Committee, make it a bigger Committee and 
see that every aspect from jute production 
onwards is thoroughly investigated so that the 
lot of malpractices that have crept into the 
industry could be rectified. 

 

SHRI RAM NIWAS MIRDHA : What we 
need really is a high-pjwered Committee, 
Committee of Fnquiry or Commission of 
Inquiry, whatever you may call it, to go into 
the entire gamut of the industry and its 
working because jute marketing is in bad 
shape, jute production is at a very low level, 
manufacture is unregulated, export practices 
arc all wrong. And every-time the industry 
wants relief in export duty. They never want 
to enter into ling-term commitments for 
export,    The 

prices fluctuate allthetime and the producer 
gets the worst of the bargain. All these things 
have to be investigated and we have to see 
how the whole thing works so that we can get 
more out of the industry. 

Now,   a    word   about   wool   industry. 
Cuming   from   Rajasthan   I   am   greatly 
interested in wool industry and we must do 
something to improve the quality of wool 
because we have to import a lot of wool.  And 
this is doing a lot of harm to us. And at this 
stage I will make a general observation that we 
should stop actually the import of cotton, wool,  
oil and  all those commodities which we as an 
agricultural country can certainly produce here. 
The unfair competition  that comes from the 
imported    elements is really ruinous to the 
growth of our agro-industries. These raw  
materials should be grown as much as possible 
here so that wc can develop our own industries.  
We  have  discovered to our sorrow that the PL-
480 was a great hindrance to the development 
of agriculture in the country.   This import of 
agricultural    commodities    from    the   Soviet 
Union, and the USA, should be stopped so   that  
wc  can  grow   them  here.    For example, let 
us take the cotton   industry. We talk a lot about 
the cotton industry and its exports.   But if you 
see the figures the   cotton   industry   needs   
much   more by way of imports to run it than it 
earns by exports.   What is the use of going 
about for export of this nature when we have 10 
import much more to sustain the indusrty ? We 
arc importing fine cotton which means we  are 
importing  this for luxury items just for keeping 
some luxury mills going so that they can make 
greater profits out of the finer varieties.     The  
Government must see that imports of finer 
varieties of cotton  are stopped   and  that  
efforts  are made to grow it in the country 
which we can   do,  given  proper  incentive,   
and  if we do that  we can become   s^lf-
sufHcient in all these respects,   (lime bell 
rings.)   As ordered by you, I will wind up by 
saying a word about foreign aid. 

SHRI  AKBAR  ALI   KHAN   :   Is   to 
really importing more or exporting more ? 

SHRI RAM NIWAS MIRDHA : The textile 
industry as a whole In way of import of cotton, 
machinery, colour, finishing products etc. have 
to spend much more than what it earns by 
exports. This is the statement I am making and 
the Ministel can say what he feels from his 
side. 
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Now, I will s; y one word about foreign aid. 

I just now said that we must stop imports of all 
tfiese agricultural commodities which COJ le 
by way of foreign aid. This foreign ai< is a 
very big thing and if we see at th global level 
the foreign aid that goes to the so-called under-
developed countries rom the richer countries, 
in return they i*er much greater benefit 
through fluctuat on ofpnc.es of raw materials 
which we j iroduce. It means we are the net 
losers. / fter deducting the foreign aid the 
poorer countries pay much more for imports 
and eceive much less for their exports with th : 
result that taken as a whole in the \ orld 
context the poorer countries are th losers. The 
Government must do a seriots re-thinking on 
the whole concept of forej n aid. We would 
much rather do with* ut any foreign aid than 
get it on terms which are really harmful to the 
country, i 'articularly like oil, cotton etc., we 
can pr tduce in our country for which proper 
incentives should be given. With these words I 
commend whatever work has been < one by 
the Ministry and I think we should all support 
the Ministry in its efforts to take our country 
forward so far as foreign trade and its 
nationalisation is    coiiccn >d, 
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SHRI K.AL 'AN ROY (West Bengal) : Mr. 
Deputy Chairman, any discussion on foreign 
trad : automatically and inevita bly leads us to 
the question of balance or payments. But the 
question is what is the position today Some 
say that the future is preity bleak, and to some 
the foreign trade may eni! up in foreign mess. 
The whole point is this. The greatest obstacle 
in foreign trad ; today is the aid, the aid from 
the vestern powers. Now our foreign trade, I 
think the Minister would agree with me, has 
fallen below 5 per cent growth rute, and our 
earnings have not come up even to the 
minimum expectation. Oi the one hand, the 
fori itjn earnings   are    ailing   down   and   on    
the 

other hand, our liability to make repayment the 
debt service charges are increasing. Sir, we 
have to pay to the western powers and the 
Americans nearly 20.8 per cent and 26 .5 per 
cent as debt service charges of our export 
earnings and in the coming Plan, the Fourth 
Five Year Plan, according to the Government 
statistics the total export may come up to Rs. 
8,200 crores but per year we have to pay Rs. 
400 crores to the western powers for 
repayment charges; in other words, what we 
are paying now are should pay now is 20 per 
cent; it will become more and more everyday; 
it piles up. 

What are the difficulties ? In a Multilateral 
trade and freely convertible currency perhaps 
we can even try to earn more. But I think our 
Export Minister who is failing—and perhaps 
listening to something else than listening to 
the debates— I hope you are listening. The 
question is that the Government of India and 
the traders are shut out from the western 
countries by so many restrictions, by quota 
restrictions, by outright prohibitions, by 
discriminatory tariffs and exchange controls. 
The fantastic thing which came in the UN 
Asian Industrial Development News, which 
we put out by GAAT, shows that if we export 
crude material to the USA the duty is 2 per 
cent, but on the final product it goes to 21 per 
cent. The same thing is true about the U.K., 
Austria, Denmark and other countries.   In the 
report it says : 

"In 1963, imports of iron ore from 
developing countries into the selected 
developed countries were worth $ 402 .5 
million, but imports of iron and steel 
manufactures were worth only 819.3 
million. While tariff rates are zero on iron 
ore imports, the effective tariff on ingots 
and other primary forms of iron and steel 
manufacturers are as high as 100 per cent in 
the United States and the United Kingdom, 
and are nearly 80 per cent in the EEC 
Countries". 

Similarly we are exporting tea and coffee. 
How are we being shut out from the western 
countries, countries Mr. Bhagat and Mr. 
Manubhai Shah are very fond of ? It says 
about tea and jute and other exports; how the 
western countries are discriminating against 
us. 

I      SHRI B. R. BHAGAT: Wkat countries 1   
I  am fond  of? 
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SHRI KALYAN ROY : Western countries. 
I am quoting  :— 

"In the case of tea, for instance both 
France and the Federal Republic of 
Germany in 1958 obtained almost twice as 
much revenue from turnover taxes and other 
fiscal charges as from the import duty. The 
combined level of duty and taxes, moreover, 
is so high that it exceeded the import price 
in West Germany; and was between 50 and 
60 per cent of the import price in Italy and 
France." 

In other words what I would like to point is 
that you have got to cancel this foreign aid. 
The huge burden of Rs. 2000 crorcs or Rs. 
3000 crores is crushing us. You have got to 
cancel it. You have to admit that you have 
been shut out. Even your report also refers to 
it. The United Kingdom is putting more and 
more control, more and more taxes on your 
textiles, on your exports. They are not 
allowing you to develop trade, develop 
commerce. So you have no other alternative 
but to retaliate. Cancel it. 

On the question of primary prices Mr. 
Manubhai Shah was talking a lot. I was 
reading a speech of Mr. I. G. Patel. He also 
pleaded for the same thing only last  February  
in  New  Yark.  He says; — 

"There is understandable concern that 
what the poor countries gain in aid is more 
than offset by deterioration in their terms of 
trade. World action to stabilise and improve 
the prices of primary commodities has been 
singularly tardy. Can it not be that the 
developing countries would gain more if a 
part of the high-powered advocacy of aid 
were devoted to the stabilisation and 
improvement of the terms of trade for 
primary products? " 

Mr. Manubhai said the same thing, he was 
also weeping. You are discriminated against. 
Your primary prices are being decided in 
London and in Washington. It is no use 
pleading and weeping like Mr. Manubhai 
Shah. You have got to do one thing. You have 
got to bring the countries which are producing 
primary products together, African countries, 
Asian Countries— Burma, Malaysia, Latin 
American countries. We have to group them. 
The imperialist powers are dividing them. Can 
there be one foreign policy and another trade 
policy ? Your foreign policy   and   your   
foreign   trade   policy 

I should go together. You have got to group 
your neighbouring countries and also the Latin 
American countries, primary products 
producing countries. They have to stand 
together. Instead of being dictated, you should 
be in a position to dictate the prices. Mr. 
Manubhai Shah is also responsible for the 
depressing of the prices of primary products. 
Then why is he weeping for it ? You have got 
to reorient your direction. Still we are suffering 
from the direction dictated by the colonial 
powers. And why do we forget to trade with 
China ? Wt want to trade with Pakistan. Is it 
not a fact we were exporting nine million 
tonnes of coal to Pakistan ? Through the State 
Trading Corporation you are trying to export I 
think, five or six hundred thousand tonnes of 
coal. You have got to open up this market 
which has been shut out. America is trading 
with China through Hong Kong. Why can't 
you do it ? Opening up of trade with China and 
with Pakistan is very vital. I come from the 
coal fields. Each coal mine owner speaks about 
it—Mr. Roy, can you do anything about it ? 
China is exporting three to four million tonnes 
of coal per year to Pakistan. Why can't we do it 
? That is the direction in which you have to 
think about. Your Report says that you a "e 
suffering more and more losses through less 
export to the United States, through less 
exports to West Germany and even lesser 
export to the United Kingdom. With which 
country are you having better trade relations or 
you have been able to export more ? It is the 
East European countries who are prepared to 
deal with you in equal terms and who are 
prepared to gift you from man-made under 
development and help you. You are having a 
favourable balance of trade with African 
countries. Why can't you go there ? Why are 
you so tardy ? Our export trade with Africa 
comes to Rs. 70 crores. (Time bell rings) Sir, 
Mr. Manubhai Shah got more time. 

MR. DEPUTY CHAIRMAN : Mr. Shah 
got the  time  of his  party. 

SHRI KALYAN ROY : I belong to a small 
party. That is the difficulty. Anyhow, trade 
with Africa should be developed, trade with 
China should be i h ' i u g h t  about. You should 
take over the export trade. Otherwise you 
cannot fight those tycoons who take the 
licences to import material for export 
producis; but because of an uncontrolled 
economy inside   the   country,   they   are   
trying   to 
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sell those licen: es inside-the country at j a 
higher price. Unless you check those licences, 
unless /on keep the prices under control, unless 
/ou control the economy, you cannot hive a 
long-range trade policy. You can have a long-
range policy only when you yourself control 
the strategic heights oi the economy. You have 
got to control he main economy inside the 
country wh ch Mr. Shah did not do. They are 
having their sheltered market. They are having 
a fantastic price in this country. The ycoons are 
happy. Why should they g i abroad. Without 
the nationalisation if the export and import 
trade and withe nt price control, you will, not  
be  able to  go  ahead  at  all. 

Regarding this question of subsidy who is 
getting it ? I have been told by the small nica 
mine owners, Mr. Roy, our mica is good. But 
the STG is buying from Ihe monopolists' 
groups. A subsidy of Rs 40 crores you are 
giving to boost up the t' ade. But who is 
pocketing it ? The Birlas, the Singhanias and 
the Tatas. The small trade groups are not 
getting it. Instead of giving subsidy, instead 
of red icing the export duty, go in for a long- 
ange policy, a long-range planning and 1 av.; 
an analysis of the market situation This can be 
done only if the export and mport trade is 
nationalised and you have a grip over the big 
monopolists who ate oday not only not deve-
loping the export trade in the way they 
should, but at the same time they, the Birlas, 
are shut ing down their factories at Calcutta 
and in Bihar. And they have gone to Uganda, 
to Nigeria, to Tanganyika and there all the le 
big tycoons, the Tatas, the Singhanias i nd the 
Birlas are setling up plants and mills and the 
earnings are being deposited there like the 
European owners who do t in Switzerland so 
thnt they can carry "n their subversive action 
through  there. 

MR. DEPUTE CHAIRMAN : You 
conclude  now. 

'. SHRI KALYAN ROY : I have never 
violated your directive, I will never do it in 
future. 

About the Na'ional Textile Corporation I 
would like to say one thing. In West Bengal 
ia or 1 ; textile mills have been closed down. 
The West Bengal Government wanted to set 
up a Textile Corporation and they 
approached Mr. Bhagat for assistance. I 
raised that particular question on the 14th 
May. And Mr. Bhagat  agreed  an  this  
house,     yes,  yes, 

the West Bengal Government did ask for a 
subsidy for operating the mills for taking over 
the mills. But the Centra* Government has 
rejected it because it is not its policy to 
participate in the share-capital. Then how 
would you save the sick mills in West Bengal 
? Is it not part of some conspiracy that when 
you are helping the sick textile mills in 
Ahmedabad and in the Tamil Nadu to become 
good mills you are not giving a single pennv 
to West Bengal   ? 

AN HON. MEMBER : In U.P. also it is 
there. 

SHRI KALYAN ROY : This has to be 
looked into. What are you doing about it   ? 

Then, take cashew-nuts. We import and 
then export. Why not we have a proper policy 
to grow cashew inside the c untry ? Instead of 
passing it to the private sector, through the 
STC take over this import of cashew nuts so 
that the monopolists do not have a hand in it. 

Finally, summing up, the direction of the 
trade policy has to be changed. That can be 
changed only when you control the national 
economy and the prices. And you must, have a 
long-range p >licy of taking over the export 
and import trade, which these tycoons will, 
n<;ver allow you to do. You have to actually 
control their profits in the country so that the 
prices do not go up. You have to fight, not 
beg, for getting the proper prices for the 
primary products aid make them open up their 
closed doors. 

I would just read from the Time of the 1 ith 
May, 1970. 

MR. DEPUTY CHAIRMAN : You need 
not read   it now. 

SHRI KALYAN ROY: One second, Sir. 

"In that document Nixon affirmed the 
principle of free trade but suggested tighter 
restrictions on some imports and more 
accessible lariffshelters for US industries 
injured by foreign competition." 

What does now Mr. Shah say ? You have 
been pleading for social justice with the 
Americans who are now going to put up more 
tariffs. Develop your trade with Africa, Burma 
and East Europe and the Soviet Union who 
have helped   you   through   aid   and  the   
only 
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solution will be, cancel all foreign debts which 
are running the country and the whole moral 
fabric of the nation. 
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DR. K. MATHEW KURIAN (Kerala): Mr. 
Deputy Chairman, in this discussion on the 
Ministry of Foreign Trade, in the available time 
I would like to mnke the following four or five 
major points. Mr. Manubhai Shah in his speech 
re-fered to the problems of decreasing and de-
teriorating international prices, problems 
arising out of the U.N.C.T.A.D and the ina-
bility or the complete reluctance on the part of 
the world powers to agree with the 
recommendations of the UNCTAD. I think 
what Mr. Shah forgets is that the suggestions 
which he made about international division of 
labour and specialisation to be conducted on 
the basis of mutual trade and mutual benefit, 
are precisely the things that are not possible 
within the present structure of world economy 
where the developed countries, particularly the 
developed capitalist countries, have been 
further developing in an imperialist manner and 
in a manner completely derogatory to the 
interests of the developing countries When one 
part of the capitalist world is so developing 
faster, the other developing 
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capitalist countries or the so-called markd 
economy are remaining stagnant    in the 
present  world  structure   of     economics, In 
such a world structure of economy, in such  an  
international   monetary system, talking   about   
idealist    solutions    about international  
division   of  labour  is   only moonshine.   
Unless  the   Government     ol India takes a 
strong attitude towards these imperialist 
powers, towards the derogatory, attitude on the 
part   of the world imperialist powers, we 
cannot really make    any advance. Instead of 
that if the same trade policies are pursued    as 
was done when Mr.   Mmubhai   Shah   was  
the    Minister the crisis will continue to be 
there.    Mr. Deputy Chairman, may I quote    
certain facts    about India's    export position? 
As Mr. Manubhai Shah himself said, India's 
export position has been declining in the world 
trade and this is an integral part of the crisis in 
the international capital system. The share of 
the under-developed countries in world exports 
dropped from 27 per cent in '953 t° r9-3 Per cent 
m '9^6   and the process of exploitation 
continued.  This is precisely the crux   of the 
matter.      The U.N.G.T.A.D Secretary-
General's report to Delhi      conference   in   
February,      1968, revealed the fact that the 
ratio between the import   and export   prices   
of developing countries was about  13 per cent 
more in 1964-65     than in 1954 while the 
African countries'  losses  in their  trade   with 
the West in  1964-65 amounted to   a colossal 
sum of 13,400 million U. S.   dollars. With this 
world structure of imperialism, with this 
structure    of international monetary and trade 
relations, the Indian economy cannot thrive. 
Therefore, I think we must make a   complete 
departure from our attitude to world trade and 
from our policy in  the   international   trading   
field. 

I would like to make a special reference 
to our trade with one region, namely Africa. A 
reveiw of India's trade with the African 
countries will reveal many facts some of 
which are, of course, presented in the 
Ministry's report and which I need not quote 
here. We find that one of the main reasons for 
our inability to advance our trade with African 
countries has been the shortsighted policy and 
attitude of the Government of India with 
regard to our trade with these countries. We 
want to increase our exports to African 
countries, but we are not prepared to increase 
imports from those countries to India of 
products in which there is necessity for import 
trade. Sir,   our trade with African 

countries like Algeria, Kenya, Syria Sierra 
Leone, etc. must be based on mutual 
advantage. There are a large number of 
countries with the exception of perhaps 
EUio; :i. Unlets the Indian Government is 
piepared to import also, it cannot increase its 
exports to African countries But the lndian 
Government is not prepared to increase our 
imports from African coun-ries and precisely 
this is the trouble in expanding a mutually 
beneficial     trade. 

A related point here   refers to our attitude to 
joint ventures in African countries, a policy   
which was initiated   at the time when Mr. 
Manubhai Shah was there at the helm of affairs. 
We are told that Joint ventures with  African  
countries   will  increase our exports, 
particularly of machinery, intermediate 
products and even building   materials. And we 
are also told that India has a special advantage 
in giving assistance to the African countries in 
small and   medium   industries.   These   
African countries have a   relatively small 
population and have a small market and 
therefore, Indian   expertise   and   other  
facilities   in joint ventures in small and 
medium type industries would   be    beneficial 
to the African countries. But we find that the 
dynamics of a capitalist policy does not  
operate in that easy manner. Instead of small 
industries going to African    countries, big 
business has in fact gone there entering into all 
sorts of entanglements in domestic politics. 

The Government of India's justification for 
joint ventures in the African countries is that 
they will lead to increase in exports. But a 
stage has in fact come when the joint ventures 
are helping in petrifying capitalism in India. It 
is continuously aggravating the problem of 
concentration of economic power. Therefore I 
suggest that in respect of the joint ventures 
policy, we may have a second look and 
completely reverse our policy. I would 
suggest to the Government to pursue the 
policy of completely banning the export of 
monopoly capital from India to African 
countries. We should develop trade with 
those countries on the basis of mutual benefit. 

My third point in regard to the foreign 
trade policy of the Government of India is 
that the Government of India's policy is 
fundamentally faulty. The basis of the policy 
which was originally laid down during the 
regime of Mr. Manubhai Shah was the 
selectivity approach. There is a neat parallel 
between this policy and  the  policy  in  
regard  to   agriculture 
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and industry, supporting rich persons and 
landlorc ; in agriculture and also big businessf I 
in industry. This is considered ec momically 
justified because it is necessary to increase 
production in the short run. '1 he Government 
argues that it should su pert those sections of 
the people or tl ose classes of the people who 
have the highest growth potential. Ii the name 
of increasing production ii the short run or 
supporting those se tions of the people who 
have the highest growth potential, capitalism 
and feudalism have been perpetuated. Si nilarly 
in the name of the selectivity apj roach big 
business is supported becasue i.hey have the 
ability to get market infon lation and they have 
the ability to sen i trade delegations abroad; 
these firms, t cse big firms are supported by the 
Govei anient of India. In fact the selectivity at 
preach has further aggravated monoj'oly in this 
country and further petrii ed capitalism. 
Therefore if the Indira G.ndhi Government has 
any sincerity in heir professed policies of 
socialism, it s ould reconsider its present policy 
and   C( mpletely   reverse it. 

Then, Sir, ; large number of institutions such 
as Ex port Promotion Councils. Commodity 
ioards, Council for Trade, Fairs and Exh 
bitions, Council for Arbitration and a sei ies of 
other institutions have been created luring the 
last two decades, particularly c uring the last 
one decade. This proliferr uon of institutions 
has resulted in such t sad catastrophe that today 
the Governm nt has to create an apex body in 
the lame of Trade Development Authority. It is 
set up to co-ordinate the services perfoi med by 
t he various export promotion ori anisations. 

Mr. Deput Chairman, I would like to bring to 
the n >tice of the Government that this cheerful 
< cp tusion of institutions over the last two d 
icades must end somewhere. We have been 
increasing the number of institutions whicl hive 
become a costly affair. Every section of the 
Ministry makes suggestions for new 
institutions in the name of export effort. Such a 
proliferation of institutions is ca ising more 
harm than good to the busines I community and 
to the export trade. 

During th< last decade if you calculate the 
leakage of foreign exchange through ui der-
invoicing and over-invoicing, at lea t Rs. 200 
to Rs. 300 crores are lost every year. If you 
calculate the losses during t ic Plan periods, 
they make a colossal figun and wastage of 
resources, which   this   Government   cannot  
stop.   I 

accuse the Government of complete collu sion 
with the btisiness community and bureaucracy 
sitting in the Ministry of Foreign Trade. I can 
give instances but because I have no time, I 
cannot do it. Now unless this collusion 
between bureaucracy and the business 
community is ended, unless we destroy the 
very sources of monopoly growth in the 
foreign trade sector, this country cannot make 
any progress. 

4 P. M. 

I would like specifically to refer to the 
problems of two or three States. In West 
Bengal we find that Rs. 216 crores are earned 
by way of foreign exchange through jute 
manufactures, Tamil Nadu contributes foreign 
exchange through leather goods and 
handlooms, etc. and Kerala through cashew-
nuts, fish, spices, coir, yarn and other 
manufactures. While these States are 
contributing more and more foreign exchange, 
the benefits out of this foreign exchange, 
scarce foreign exchange do not accrue to the 
States concerned. I accuse the Government of 
diverting the resources produced by these 
States. When the people of the States have 
been producing foreign exchange by their 
sweat for which the shadow price is \ ery high, 
these resources are not available to the States 
for their own development. For instance, 
Kerala contributes 11 to 12 per cent of the 
countty's total exports but still Kerala remains 
one of the economically and industrially back-
ward States. I demand that the Government of 
India should evolve a new scheme of 
compensatory financing for distributing the 
scarce foreign exchange resources among the 
States which have contributed to the wealth of 
the nation. The State Government should have 
a certain amount of autonomy in the utilisation 
of the resources in the best interests of the 
people in the States. 

Lastly, Mr. Deputy Chairman, I would like 
to bring to your notice a very serious matter 
which the Government of India seems to be 
;obvious of. I do not know whether Mr. Bhagat 
is aware of it or not. Today behind his back 
American penetration is increasing in the 
Ministry of Foreign Trade. The last decade was 
characterised by the hegemony of the Ford 
Foundation in the Ministry. Dr. Grossman had 
better access to data of all kinds under the 
regime of the then Minister Mr. Manubhai 
Shah. While professors and economists in the 
country could not get that much data. The Ford 
Foundation experts had complete access to 
Government data at that time. Now Dr. 
Grossman has gone. Today the U.S.A.I.D. 
aresitting 
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Foreign Trade and they have an invisible 
hand in the decision taking in the Ministry of 
Foreign Trade. Very recently the U.S.A.I.D. 
sponsored a project, a seminar on export 
research. I think about 10 American experts 
came to advise the Government of India on 
foreign trade and about the various fields into 
which we should conduct research. I think it 
is a complete travesty of truth and it is an 
insult to the Indian expertise, economists and 
specialists which is available in this country. 
This is most tragic. Unless therefore this 
American penetration into our foreign trade 
policy is ended and national honour is 
upheld, this country has no future. Our 
country should have an independent foreign 
policy, and an independent trade policy. I 
think it is time that we have a second look at 
the entire range of our national and foreign 
policies.     Thank you. 

SHRI    THILLAI VILLALAN (Tamil 
Nadu)   : I will take only a few minutes. 
Foreign trade is not foreign to our country. Our 
country has got past glory in foreign trade  
even  from  the  days  of the  epics, that   is,   
2000  years   before.    You   know the proverb 
says that the earning in out-country  must  be 
from  abroad.    In  our part, we used  to say   : 
"Thai Kadalodi-yum      Diraviyam     Tedu".    
If   a   man wants  in   this  country  to  earn,  
he must go abroad and get money there and 
then bring that wealth to our  country.    That is  
the  motto  of the people  but  after  so many   
years   after   getting    independence after two 
decades, we are only a developing    country    
in   the  field   of foreign trade.    In   
participating   in   this   debate, I wish to 
mention only about the hand-loom   and   
conclude.    Before   the   advent of the 
machine age, the hand loom industry  was   
very   prominent   and   one-third of the total 
quantity of the required cloth was supplied by 
this industry.    We used to  export handloom  
of very  fine quality to the countries of the 
world throughout but because of the growth of 
textile mills, this  industry  lost its  importance  
in  our country.    The  mode  of production  
also, being  outmoded, the   weavers   began   
to suffer.    There   was   need   for   economic 
rehabilitation of these weavers after    the 
advancement   of  the   textile mills.    The 
Government   took  some  stepj.   Even   in 
1941   a   committee   was   appointed   and in    
1952   they   appointed   the   All-India 
Handloom   Board.    I   do   not   wish    to go 
into details of the steps taken in this regard but 
I wish to make spec'al mention about the crisis 
that   arose in  1952.    At 

that time the stock of finished handloom goods 
had greatly accumulated and there was no 
market either foreign or indigenous. So all the 
weavers were thrown out of employment. Then 
the Government appointed a Textile Committee 
to go into the entire question of the industry, 
namely, mill, power-loom and also hand-loom. 
Interim relief was also given to the weavers and 
also to the hand-loom industry. I find no time to 
narrate the details. For the sale of handloom 
goods in Tamil Nadu an intensive programme 
for the revival and development of the 
handloom industry was taken up during the 
Second Plan period. The actual expenditure 
exceeded the tat get during that period. Against 
the target of Rs. 413-70 lakhs, the expenditure 
was of Rs. 712-42 lakhs. During the Third Plan 
period the total outlay was Rs. 8 crores 
according to the Plan allotment and a sum of Rs. 
305-31 lakhs have been spent during the first 
two years of the Third Plan. The main point to 
be considered here is the system of marketing. 
The handloom goods do not have a compact 
local market. The internal market also is totally 
unsatisfactory and inadequate but there is an 
increasing demand for handloom varieties in the 
foreign markets. There is an attractive variety of 
our State called 'Bleeding Madras'. This ha:; 
demand in the European countreis. Without 
creating a foreign market, we cannot make this 
industry sound and at the same time we cannot 
make it survive. In the Salem district, which is 
the main centre in our State, the percentage of 
unsold stocks varied from 12 to 17 per cent. 
Another point to be considered is the time-lag 
between the production of the goods and the 
disposal of the goods. We are having the All-
India Handloom Board at Bombay but Bombay 
is known for mills and mill goods. There is the 
office of the Textile Commissioner at Bombay. 
It is reasonable but there is no reason to keep the 
Handloom Board there. I would request the 
Minister to shift it to Madras known   for   the   
handloom   goods. 

There are Export Promotion Councils but the 
crisis of the handloom industry is there and it is 
not solved. The Government has participated in 
so many world exhibitions but the handloom 
industry is not able to get enough markets 
through these. In this connection I would men-
tion about allowing the States to have their own 
Export Promotion Commission ers   in   foreign   
countries   for   the   good 



105 Worki ig of Ministry [22 MAY 1970] of Foreign Trade 106 

of their Statr, .because every State has its own 
speciality of goods. In our State our special pr 
id action is handloom goods. My suggestion 
would be, because there is a growing urge 
among the Slates to have more pc vers from 
the Centre in all aspects, the ( entre should 
give this sort of power to 1 le Slates as the 
States can evince more i iterest and work with 
more enthusiasm ij > foreign markets to get 
contracts for their goods. So this may be 
considered by the Minister and our State may 
b- allowed to have its own Export Prom ftion 
Commissioner so far as handloom goods are 
concerned. Sir, I do not wani to go to another 
point and make the Ch; r impatient. I only 
want to make one n ore point and then 
conclude. 

Here is a letter from one Lakshmi Chemical 
In iustries. From the letter it is crystal c Lcai 
that they are in need of raw mate ia!s. They 
have been in correspondenc  with the 
concerned offices for nearly en? year but they 
have not been able to get the raw materials 
which they are badly in need, namely, sodium 
nitrate. The) are writing letters after letters to 
the concerned offices and they have got tirec of 
it because no reply has been received and 
nothing concrete has been done b the 
Government. Then, they began writing letters 
to Members of Parliament. This company has 
written a long letter t< my lion', friend, Mr. 
Mulka Govinda Reddy, saying, give us raw 
materials or a low us to get raw materials from 
the for ;g;i countries ourselves so that we can 
ret redressal. That is the gist of the letter and I 
would humbly request the ion. Minister to 
consider this case. 

Even at the outset, I had stated that I will not 
ex eed the time limit and so with these two 
points I conclude my speech. 

SHRI V- B RAJU (Andhra Pracbsh) : Mr. 
Deputy jhaitman, Sir, the success of promotion 
of foreign trade is not dependant on I )is 
Ministry alone but on a coordinated effort and 
policies of othei Ministries lit '. the Finance 
Ministry in its monet iry policy, the Industries 
Ministry in ill industrial policy and the 
External Affa rs Ministry in its external 
relations witl other countries so that External 
trad! with those coun'ries becomes possib! . 
Let us take one policy, the monetary policy. 
Recently, we had ^evaluation and what has a 
evaluation j^rought   to   us.    The   two   
objectives   as 

the layman understands it for which 
devaluation was resorted to ate discoura 
ging or making imports costlier and 
making exports competitive. What has 
happened? You will find from a compa- 
i, ' ve study of the three years prior to 
devaluation and the performance in the 
post-devaluation period what has actually 
happened- Subject to correction I place 
these figures before the House on the 
basis of a press note issued by the Ministry 
of Foreign Trade while announcing the 
new import policy. The imports in the 
three years in the pre-devaluation period 
was Rs. 626g crores and the imports 
in the post-devaluation period in three 
years was Rs. 5948 c -s. Thus, there 
is a favourable figure o Rs. 32 r crores, 
a  saving  of Rs.   321 es.    I   do  not 
think that this saving has been achieved 
because of any effort towards imports 
substitution but I presume—again subject to 
verification—it was because of reduction of 
imports of foodgrains. It was not because of 
what I should say the pol'cy of devaluat:on or 
0! making the rupee cheaper. But, when we see 
exports which is our main concern, the export 
in the pre-devaluation period for three yeais 
was Rs. 3304 crores while in the three years of 
the post-devaluation period it was only Rs. 
3716 crores. There has been thus a reduction of 
Rs. 88 crores in exports. Has this devaluation 
policy brought us any advantage in our foreign 
trade? That is a question to be answered and 
Parliament should be allowed to know what 
exactly has been the result of devaluation in a 
matter of foreign trade. 

The second point is about the balance of 
trade. The gan in the balance of trade 
particularly is the result of unfavourable 
balance in our trade with the American 
continent. No doubt this gap is coming down. 
Unfortunately, in the financial year 1967-68 the 
balance of trade with African countries, 
pariioulaily was unfavourable to the extent of 
Rs. 24 crores and in 1968-69 it has come up to 
Rs. 75 crores, though we are expected to 
improve our position in our neighbourhood. 

Now, take one item of our expott, tea, which 
is the next biggest foreign exchange earner 
after jute. There has been a fall of Rs. 46 crores 
compared to last year and that fall has been the 
result of some unplanned activity. We are 
depending more for our export on the United   
Kingdom.    Compared   to   1959, 
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the fall in our exports to the United Kingdom is 
in the neighbourhood of 25 per cent. That is we 
have exported to the United Kingdom 25 per 
cent less than what we had done in 1959 and 
even the unit value has come down as has been 
observed by the Public Accounts Committee. It 
has gone down by 23 per cent. Now, unless 
some attention is paid to this traditional item, I 
do not think we can justify that our policy has 
been employed correctly. We should not 
depend only on one country, we have got 
actually a wide area where we can certainly see 
that our tea is consumed. Ceylon is not the 
competitor immediately at the moment but as 
far as my information goes there is a new 
competitor, but it is the East African area, 
particularly Kenya. Certain concessions might 
have been given by the United Kingdom to 
Kenya or the tea that is produced there answers 
to the needs of the consumer in the U.K. 
Whatever it is, this particular item, tea, should 
engage the attention of our Foreign Trade 
Ministry. The publicity campaign or other 
efforts that are being made are not really up to 
the mark and it is surprising to note that no 
market survey has been done till now. The Tea 
Board has not made any market survey of the 
countries where our tea could go. This is a very 
important thing. Our deliberations on certain 
minor items may not be of much use or of 
much help to the Ministry but as a piece of 
advice, I would earnestly appeal to the 
Ministry to let the House know even at a later 
date what efforts have been made in the matter   
of   tea   exports. 
[THE    VICE-CHAIRMAN    (SHRI AKBAR AU 

KHAN) in   the   Chair] 

Now, Sir, about the major politica' 
approaches that we should make for removing 
certain malpractices, there should be 
nationalisation of the import trade. Many times 
much has been said about the malpractices in 
the export and import fields, in respect of 
invoicing. Now, this should be put an end to 
and that is possible only by expanding the 
State sector in the import trade. Firstly, to start 
with that should be done. It is not a dogmatic 
or doctrinaire approach. It is a pragmatic 
approach to meet certain situations and we 
should make our best effort. 

SHRI LOKANATH MISRA ; Even in the 
case of the public sector there is under-
invoicing. 

SHRI V. B. RAJU : My submission is I am 
not holding any brief to the public sector at the 
moment, but there are a hundred eyes to watch 
the public sector in the country, not that they 
are angels in the public sector. The difference 
between the private sector and the public 
sector is that in the case of the private sector 
there is no distinction between corruption and 
honesty, but in the case of the public sector 
there are people to see where the public sector 
has gone wrong. 

SHRI LOKANATH MISRA : Those eyes, 
in addition to the eyes of the officers, are there 
for the private sector, while there are abettors, 
among the officials, of the public sector. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : He has got limited   time. 

SHRI V. B. RAJU : That is why I said that it 
is not a doctrinaire approach. Now, we have 
certain information before us to show that 
there is over-invoicing and under-invoicing- 
There is that practice and there is no dispute 
about it. How to remove it and how to 
eradicate it is the point. Let us make an 
experiment by expanding the public sector and 
not making an ideological approach to this 
matter. 

Now, Sir, another thing is about the role of 
the small-scale sector in export promotion and 
export trade. It is very insignificant that 30 per 
cent of the production in the organised sector is 
from the small-scale industry. A delegation 
which went to Japan has observed that nearly 
50 per cent of their export trade is contributed 
by the small-scale firms. Now, the small-scale 
industries sector should paiticipate in an 
effective way in the export trade. 

Now, Sir, another study is necessary for this 
purpose and Parliament needs to know about 
the various incentives and entitlement 
arrangements or programmes that have been 
made and actually implemented by this 
Ministry for improving our export trade. What 
has been the result and what is the outcome of 
it? A regular evaluation and assessment is 
necessary and Parliament should know about 
it. 

In the end, I would say thai our effort must 
be to see that all items which  w can  easily  
produce  here must  be  prohi- 
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bited from beii g imported. Take cotton. Long 
staple cc tton is being imported to the value of 
ni arly Rs. 90 crores, mostly probably from 
Egypt. From this cotton what type of ch th is 
produced ? I happened to discuss t with a 
member of the Cotton Board in Manchester. I 
was putting questk as to him. He was ex-
plaining to m< and he seemed to know much 
more th; l f did. I was not in the line nor am I 
r ow. He put one pertinent question : "V\ !iy 
do you import long staple cotton, produce fine 
cloth and search for th< world's markets? 
Why do you go in for big markets for your 
fine cloth? Who puts on your fine cloth in this 
country ? In winter we put on woollen clothi: 
Lg and in summer we want coarse Nothing, 
which actually absorbs sweat. As you have 
been seeing here, nobody ; ctually makes use 
of fine cloth. Why d< 1 you proudce that 
cloth ? Why do you mport cotton? Why do 
you waste youi foreign exhange? Your 
Government is doing it only to preserve and 
maintain some outmoded rotten textile 
industn in the country." This was the obse 
vation which he made. This must be gone 
into. What is the type of cloth v e are 
exporting and what is the quality >f cotton 
that we are importing? Shoi,ud we really need 
to import long staple co ton for finer counts? 
Is it necessary that a poor nation should spend 
on finer textile clothing? Is it an essential 
item? The cloth that we are exporting is i.ow 
valued round about Rs. 60 to Rs. 71 crores, 
whereas the cotton we are import ng is worth 
round about Rs. 90 crores Now, this should be 
examined and I would appeal to the Ministry 
to t ike this suggestion into consideration. 

SHRI BANliA BEHARY DAS : Mr. 
Vice-Chairman Sir, I express my regret that 
it was not possible for me to hear all the 
speeches be ause of other engagements, but I 
would not traverse the ground that has been 
traversed by my friend, Mr. Mohan DLiria, 
and to a certain extent by Mr. Manu »hai 
Shah, whom I heard with rapt attention. To 
me for a developing country like In' lia 
export trade or export promotion is much 
more important f.om the viewpoint rf 
furthering the economy on the lines of self-
reliance. Those countries which ari more 
developed may be finding a marie! for their 
surplus goods, but for a devei iping country, 
if you want to have a self-i pliant economy, 
we cannot do anything without export 
promotion to a very great extent. It is not 
necessary 

that only the surplus has to be exported. To a 
certain extent there must be constraint and 
restraint on internal consumption. So, there I do 
not agree with my hon. friend, Mr. Manubhai 
Shah, when he said that only the surplus has to 
be exported. In theory if it is accepted that only 
the surplus has to be exported in the case of 
developing countries, I think there will be 
hardly anything to export. That is why to a 
certain extent constraint and restraint on 
consump'ion is absolutely necessary. If you do 
not develop the economy in that direction, the 
net result will be that all the developing 
countries in the world will have to depend on 
foreign aid or foreign assistance. The more you 
depend on foreign aid and foreign assistance, 
naturally you will be coming under the political 
and other influences of foreign countries. There 
is no other way out. We know in thit country 
how foreign collaboration, to a certain extent, 
and because of foreign aid, we have been 
sometimes playing the game of either of the 
blocs. Though in that way the blocs have 
evaporated in this world, sometimes we have 
tried to apprase either the Americans or the 
Russians and now we are doing it much more 
in the case of the Russians. So, to me, export 
promotion and the role of this department in the 
futuie development of the country's economy is 
highly important. You know, Sir, that during 
the first two Plan periods our exports were 
absolutely stagnant. Only during the Third Five 
Year Plan we had growth to the extent of 20 per 
cent and we are now planning for a 7 per cent 
annual growth. Unless much more attention is 
paid to the agricultural sector and the small-
scale sector, I have no doubt in my mind that 
we will not be able to achieve the 7 per cent 
growth in our export promotion. For this not 
only a proper export policy has to be evolved, 
but the administration should show much flexi-
bility and much imagination. They must be 
very particular about the implementation of that 
policy and for that purpose we should have a 
business and commercial community in the 
country—whether it is the private sector or the 
public sector and the private sector will have to 
continue for a long period in this country—
which should be more cost-conscious. They 
should be more quality-conscious. There should 
be a certain amount of business ethics which 
we lack absolutely in this country. My friend, 
Mr. Lokanath Misra, accused the public sector 
in this respect also.    I entirely  agree with him, 
though 
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[Shri Banka Behary Das] 
I am always a votary of the public sector. In 
this country the public sector has not behaved 
properly even as regards export promotion. 
Here I want to tread on a different ground. We 
should not put all the eggs, as regards exports, 
in the baskets of a few countries or one 
country. We will have to seek our market 
wherever possible. There should be 
diversification of trade as regards our goods 
and commodities. We know that the traditional 
commodities that we are exporting and earning 
to a great extent, may not stand us in good 
stead in future years, though we will have to 
develop them. So we will have to diversify our 
export trade. It may be engineering goods in 
which we have now a good market in other 
countries, particularly West Asia, South East 
Asia and some of the developing countries, 
because after all the bilateral trade agreements 
in future times will be much more with 
developing countries than with the developed 
countries. A certain amount of political 
decision is to be taken. That is why I am 
always of the view that if we do not seek our 
market everywhere, whether it is a Communist 
country, whether it is a capitalist country or 
whatever might be the ideology of the country, 
then it will not be possible for us to expand the 
export market of India in the future years. 
After all in future years for export purposes 
market can be found only in developing 
countries where you have a greater market than 
in developed countries. We also know what 
happened during the UNCTAD Conference. 
The developed countries are so selfish that 
they are not prepared to help the developing 
countries as regards external trade. Even they 
are prepared to give foreign aid and assistance 
and thereby keep in mortgage the people of 
those countries, the independence of those 
countries, but they are not prepared to give a 
free hand for the growth in external trade of 
the countries. 

Here I want to say that the Govern 
ment should have more imagination as 
regards this policy. Not only it should 
diversify its trade but it should try to 
seek a market wherever it is possible. 
During the coming years I think the 
Asian countries and the African countries 
and to a certain extent West Asia will 
F»i»   the   hest   nlfiC£_foj—US.. _ Those   fields 

cost consciousness, a certain amount o* 
quality consciousness also. They should be 
very cautious about their contractual 
commitment to those countries because after 
all it is much more important not only to 
deliver goods of high quality at a lower price 
but to deliver the goods in proper time. For 
that purpose not only the public sector and the 
private sector should be properly geared but I 
think the bureaucratic machinery, the 
administrative machinery in the Foreign Trade 
Ministry should be improved and streamlined 
to respond to the challenge of the  times. 

In this connection you wiii be astonished 
to know this—because up till now our 
Government has not been very serious 
about the small-scale sector which has 
a developing field, which can export 
much more than it is doing tcday. Here 
I have two specimen to show to the Mi 
nister and the House. You will find 
here these two boxes which can be sent 
to different countries for experimental 
purposes, for demonstration purposes in 
schools and laboratories. These are not 
being allowed to be exported. A few 
days ago the complaint came to me about 
this. This is a silk worm scientific equip 
ment which can be exported to Kuwait. 
Some of the firms in Punjab and Haryana 
have developed this trade which have a 
very fine market in West Asia. I have 
got a complaint that because in the list 
of banned articles there is an item silk 
worm, which is a prohibited item, this 
scientific equipment cannot be exported 
without special permission. I agree with 
the Department that silk worms should 
not be exported to any com, try because 
we should expoit our finished goods. But 
you will be astonished to know that for 
demonstration purposes there is a dead 
silk worm and a cocoon here and though 
some of the industries are getting orders 
from Kuwait and other countries in West 
Asia to the tune of lakhs and lakhs of 
rupees, it has been banned now and so it 
cannot be exported. The Department 
lacks so much of imagination. I have 
got complaints that the goods are lying 
in Bombay even now. They cannot be 
exported and the time is going to exr.ire. 
Those Customs people including I will 
say the Chief Controller of Import and 
Export, lack imagination to such an 
extent that the period is going to lapse 
very   soon*     ......................  
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SHRI BANK/, BEHARY DAS : The item 
in the ba uuxl list is silk worm. There is a 
dead silk worm here for demonstration purj 
oses and though orders to the tune of Lskhs 
of ruppes are there and  the goods  : re lying 
in  Bombay... 

SHRI B. R. .JHAGAT : Please give it to 
me. 

SHRI BANKA BEHARY DAS : Again 
you will be aston lit d to know that in the 
banned list there s another item of cobra 
venom. That is, we cannot export cobra 
venom because it can be utilised for other 
purposes in our country. (Interruptions) 
Whether it is u^ :d for suicide purposes or 
not, that is a different thing. We need it for 
oui purposes. Rightly it has been banned- 
You will be astonished to know, here il a 
specimen which is again for labot Uory 
purpose, and it is the skull of i snake. Though 
live cobra or viper cannot be exported, this 
equipment with lead skull of a snake is 
prohibited. Tl ere is a demand for it in the 
high school of Kuwait and in West Asia. The 
goods ire lying in the Bombay dock. It is not 
getting clearance and I am afraid if they do 
not change the attitude all the orders they are 
getting from West Asia ab >ut scientific 
instruments from Punjab and Haryana will 
not be met and they wil' not be able to export. 
The confidence < f those people in the 
Government of 1 ndia and the traders of this 
country vv 11 evaporate The net result will 
be, beca; se of lack of imagination we will be 
losing i very fine market and thereby kill the 
cottage industries and small scale industri gin 
Punjab and Haryana which have got 
expertise in scientific instruments. Hen this is 
only the skull of a snake. So I want to know 
from the Minister, I want to tell him that not 
only the policy sh mid be good but there 
should be some .mount of imagination 
whenever they interpret the rules regarding 
these tiling .vhich are on demand. I hope the 
Min sU r will immediately look into it. If 
another one week's or two weeks' delay i l 
done, there, not only the goods will noi b? 
going but we will be   definitely   losi ig   the   
market. 

THE VICE-( 1 [AIRMAN (SHRI 
AKBAR ALI KHAN) : The Minister will   
look   into   i'.    That   will   do. 

SHRI BANKA BEHARY DAS ; Within 
half a minute I will finish. Up till now we 
were importing a certian amount of 'shoddy'   
commodities   on   which    our 

small-scale industries in Orissa, Bihar and 
Assam were oepending. This ban on the 
import and expansion of manufacture of these 
materials should be removed. To a certain 
extent they arc impoited so that the small-
sector in the eastern region gains some 
advantage out of it and the needs of the poor 
people are met. It will be wrong on our part to 
have unnecessary restrictions on these things. 

SHRI B. T. KEMPARAJ : Mr. Vice-
Chairman, foreign trade is one of the important 
factors in the economic structure of any 
country. Here the report which has been given 
to us contains the working of several 
Departments for the improvement and 
development of foreign trade. As it has already 
been said, the Foreign Trade Department has 
to depend upon several Departments or 
Ministries in our countiy especially. For 
financial assistance they have to depend upon 
the Finance Ministry, and for industiial 
purposes they have to depend upon the 
Ministry of Industrial Development, and for 
getting any advice on economic development 
or planning they have to depend upon the 
Planning Commission; like that. Therefore, 
this Ministry, as it is said is, existing on the 
sympathetic consideration of several 
Ministries put together. Therefore the very 
construction or the constitution of this 
Ministry should have an independent existence 
if the fore-gn trade has to be improved. Unless 
and until a definite shape is given to this 
Ministry, it will never work successfully to 
achieve the targets   or   the   expected   
progress. 

Sir, though we have got the statistical 
statement to show that there is an increase of 
3*9 per cent in exports and 17-4 per cent 
reduction in imports, this is not an 
encouraging factor because itemwise if we 
examine, there is not much progress that has 
been made and there is a lot of complications 
we have been facing in the field of export. 
Therefore, the Tariff Commission came first 
and also several Boards, the Tea Board, the 
Coffee Board and for every article or 
commodity that is to be exported, there is a 
Board. So, is it not worth while to have a 
Board at the Centre and some Board at the 
regional headquarters or State-wise from' 
where the entire exportable articles or goods or 
raw materials whatever they are, they may be 
controlled? In hancUoom, as some of my 
friends have referred, the Handloom Board is 
situated at Bombay. Formerly it was in 
Bangalore.    I do not 
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[Shri B. T. Kemparaj] know what were the 
important criteria that governed or what were 
the forces that dragged the Central 
Government to shift the Handloom Board to 
Bombay from Bangalore. And evern in regard 
to the question of exporting the handloom 
goods to the foreign countries, there is no 
sufficient impetus given. Why? It is because 
of lack of sufficient advertisement. Sufficient 
attention is required to be paid by our foreign 
trade agents to see that tl e foreign markets are 
made available to these goods. We have been 
exporting jute and in return we are getting the 
finished goods from the foreign countries. 
Would it not be possible for us to make 
finished goods from taw jute and export the 
finished goods to the foreign countries? Even 
in the case of cotton yarn, we are preparing the 
yarn, we export it to other countries. From 
there we get the finished cloth, just like the 
Finlay cloth, a fine variety. It is a very impor-
tant factor to consider whether we should not 
have the finished goods made in our country. 
We can see that our finished goods find a 
better market in the world. Again take 
unfinished leather goods. We are sending to 
foreign countries those goods and we are 
getting from Britain and other countries shoes 
and other finished leather goods at a very high 
price. When we say that we have reached an 
increase of 3 • 9 per cent in our exports, is it 
based on a true approach to the figure or the 
improvement that has been achieved in foreign 
trade ? 

About monopoly, there is a point urged by 
some of our friends. Wherever we are having a 
public sector undertaking, what an amount of 
loss are we incurring ? Monopoly is a thing 
which we can think of only in some States 
where there is dictatorship or dictatorship-like 
governments. But in a laisezfaire system both 
the public sector as well as the private sector 
must be given the scope for development. 
About the issue of licence, that policy had to 
be revised and we must see that the poorer 
sections of the society also get all facilities. On 
the whole, there must be an overall 
examination of the working of this Ministry 
and we should see that pei feet.shape is given 
to it) for maximum benefit to be achieved  by 
this Ministry. 
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Mr. Vice-Chairman, Sir, I welcome this 
debate on the working of the Ministry of 
Foreign Trade. I am grateful to the hon'ble 
Members who have participated in this debate 
and have made valuable contributions about 
the policies, even their criticisms and the 
administration of the Ministry. Sir, I can 
assure the hon'ble Members that in the short 
time at my disposal—I have 35 minutes  to   
deal  with the     subject.... 

SHRI B.R. BHAGAT : I am a disciplined 
person and I think I should not exceed the time 
that has been allotted to mc. Therefore, I 
assure the hon'ble Member's that I would like 
to deal with most of the points, and 
particularly the question of policies and 
administration. And if some of the specific 
items that have been mentioned, whether it 
concerns tea, whether it concerns leather or 
milk powder, are not dealt with for lack of 
time, certainly I can assure the hon'ble 
Members that my Ministry and myself will 
give the fullest consideration to the views that 
have been expressed by them. With these 
words I would like to deal with the general 
issues of policy that have been raised. 

Sir, the hon'ble Member who initiated this 
debate said that the nomenclature of the 
Ministry has been changed and the Ministry 
has been truncated. He even attributed 
motives, namely, it was because I am not able 
to raise party funds, therefore, it has gone to 
my colleague. Sir, the purpose of a Minister is 
not to raise party funds. And if he says that I 
am not able to raise funds, he is correct. But I 
can say that this insinuation is very, very 
unfair.   In a democratic system 
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[Shri B. R. Bhagat.] 
the Government is not used as a vehicle for 
collecting party funds. It may be in another 
system which the hon'ble Member may like to 
see substituted. Party funds are raised by the 
party openly. And so far as our party is 
concerned, we are raising party funds through 
coupons, through market places, through 
villages, etc. I also as a public worker, as a 
Congress worker, will go and raise party 
funds. Therefore, that issue is not relevant. 

Sir, even the description of his Ministry, the 
subjects that the Ministry deals with ate given. 
And if he sees although the name has changed 
from the Commerce Ministry to the Ministry 
of Foreign Trade, the substance has hardly 
changed because in the internal trade only very 
small sections are dealt with. The Essential 
Supplies Act and some other small sections 
have gone over; otherwise, the international 
commercial policies, the export and import 
trade, all that were there before   are  there. 

Sir, the objective of change, as it has been 
said, was to emphasise the export policies, to 
increase exports in order to achieve more and 
more a higher rate of import as an instrument 
of Government policy, as an instrument of 
self-reliance' 

Many Members have raised the question 
that this country should not depend upon, in 
the modern world, other countries. They said 
that our trade policy should be such that it 
should neutralise all our aid and we should try 
to baild up a self-reliant economy. It is 
absolutely correct, Sir, and that is why the 
nomenclature of this Ministry has been 
changed although the substance has not 
changed. The emphasis has changed. Now it 
only means a definite emphasis in   our   
commercial   policy. 

If the hon'ble Member will see the 
development of our industrial and economic 
policies he will know that although it is true 
that our exports have grown at a slower rate 
than the other world exports, even in the last 
two years or three years our   exports   have   
been   growing. 

In 1968-69 our exports grew by 13 '6 per 
cent. This year they grew by about 3*8 or 3-9 
per cent. Even though in the world its share 
has come down from i-2 per cent, to -8 per 
cent, because the world trade has grown 
faster, it does not mean that we have not been 
making 

an effort. I agree that in spite of our best 
efforts we have not moved ahead and we have 
not realised the objectives. Analysing the 
world picture, let us see where the exports 
have increased more. It is the exports of the 
developed countries which have increased 
more and more. At the top is Japan where the 
rate of exports has increased by 23 per cent. At 
the bottom is the United States which has 
increased its exports by 10 per cent. Between 
23 and 10 per cent, it is all the developed 
countries in the Western Europe, Japan or the 
United States, that have increased their 
exports. Sir, that is the dilemma of the 
international commercial situation and tl;at is 
the position of the developed countries which a 
number of members have dealt with. Up till 
now we have been fighting at the forum of the 
U.N.C.T.A.D. or the G.A.T.T. The hon'ble 
Member said, let the primary producers and 
the developing countries come together, let all 
the countries which have been exploited by the 
colonialists, come together and make a joint 
effort. All these good expressions have been 
used. In our whole ethos, whether in the poli-
tical field or in the economic field, we have 
tried to fight for the ecomomic freedom of the 
developing countries and of the Aftro-Asian 
countries. In the U.N.C.T.A.D. also the famous 
group of 77 has been fighting. • We fought in 
the Second U.N.C.T.A.D. at Delhi and so also 
through several Resolutions at least the 
developed countries were made to concede the 
points that were raised.    But  the  battle is  not  
yet over. 

Sir, I entirely agree with the sentiments that 
India should be in the vanguard of formulating 
policies along with the other developing 
countries of Asia, Africa, Latin Ameiican 
countries and the socialist countries. I agree 
with Mr. Manubhai Shah that it is not charity 
that we want. • It is the rights of the developing 
countries that are being discriminated against. 
He has identified the three sectors. He has said 
that it is in the simpler industries that the share 
of the developing countries should increase in 
the world trade. It is in these industries that we 
are having the biggest resistance. In textiles the 
United States is the most powerful and we 
have to strike our heads against the walls of 
these lobbies. We have to fight in the U.K. 
They are imposing new restrictions on our 
exports. So we have to forge a united front. 
And we are trying to forge a united front on 
behalf of the countries 
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which    are affectd    in  the primary products. 

Sir, in the case of preferences, I am glad to 
announce 10 the House that we have made 
some pr< gross, and the meeting that was held 
in Geneva has recorded certain preferences 
and the developing countries as a whole m a 
non-discriminatory basis will get preferences 
for semimanufactured and manufactured items 
over    the   develop' i    countries. 

There are various schemes. The U.S.A. has 
its own schem • of preference. The Common 
Market las its own scheme. Japan's is there. All 
the developed countries are meeting to 
harmonise their respective positions Our goal 
is that whatever preferent ;s we are able to 
secure they should go into operation as quickly 
as possible This year or early next year the pr< 
ferences must come. And if that happe is, then 
at least one impediment in the ,vay of the 
developing countries' exports t , developed 
countries, will be removed. Similar is the case 
in the primary set or. For want of time I do not 
w tot to deal with iron ore or the a ;ricultural 
sector and how the terms of trade will go to 
harmonise the spirit of the Resolution that has 
been adopted. In thi U.N.G.T.A.D. or together 
in co-op sratit n with other countries it will be 
our effort to see that the share of the 
developing jountries in this respect may also 
improve. So, this fight is on. Unless the: e 
impediments, as I said, the quantitative rest: 
ictions, the fiscal restrictions arji I the tariff 
restrictions are progressively br >ught down 
the share of the developing < ountries will not 
improve in world trcle. India being one of the 
developing 1 ountries, how do we expect our 
share i | world trade to go up? Even if we 
realise the objective of 7 per cent growth -and 
we will realise this objective—our ihare in 
world trade will go down beca ise of the 
developed countries and the oi -rich countries. 
Now there are three gror.ps of countries whose 
exports are going up : the developed countries, 
whose exam]ile I gave; secondly the oil-rich 
countri s whose exports have gone up even 
mu< ) more; and thirdly, the countries with 
vhich my hon. friend is very familiar, he 
smaller countries which have had a nassive 
inflow of aid, like South Korea .md Taiwan, 
and my hon. friend says "Yo 1 follow that 
example". We cannot follow hat example, 
because massive inflow  of .iid conflicts with 
our 

social objective. We have a social objective. It 
is the ethos not really of one party but of the 
whole country. Therefore, India cannot be 
compared with these two countries where the 
issues are simpler. 

SHRI LOKANATH MISRA : You also had 
a big inflow of aid, but you have eaten   it   
away. 

SHRI B. R. BHAGAT : There the issues 
are simpler. Their political consequences and 
international consequences are simpler. 
Therefore, to bring and superimpose those 
conditions and say that we will have a big 
spurt in exports is not possible. Therefore, 
with this background in the international 
situation'.. (Interruption by Shri Rajnarain) Sir, 
I am dealing with very intricate matters; hon. 
Members have raised some of these points and 
I may be allowed to go on uninterrupted. 

SHRI RAJNARAIN : What is your social   
objective?   You   define   it. 

SHRI B. R. BHAGAT : I cannot do it in 
this half-an hour that is given to me.   You    
know    our    social    objective. 

So, this is the situation in which we have to 
evolve our commercial policy, so that this 
country will progress in freedom, will achieve 
national self-reliance, will progress in a 
manner that our social objective of creating a 
socialist society is achieved at a rapid rate. 
These are the main elements of our 
commercial policy, as of our social and 
economic policies. 

In this context, if you take the year 1969-70, 
the year that has gone by, we have not reached 
the target of 7 per cent. We have reached 4 per 
cent. But if you see the anatomy of our exports, 
the traditional exports have not done well 
particularly tea and jute. Tea alone accounted 
for a fall of Rs. 29 crores and jute, for another 
Rs. 13 or Rs. 14 crorei. But because of the 
efforts made in the Ministry in the field of non-
traditional items—engineering goods, marine 
products, chemicals, etc.—although there has 
been a   fall  in   these  two  me.in   i t ems- . .  

 

SHRI   B.    R.    BHAGAT    : Please... in 
other items, there has been a rise of 15 per 
cent.    In the case of engineering goods export, 
despite the fact that there was a handicap as a 
result of steel shortages 
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and other things—which will continue to 
plague u' in this year also—the rise lias been 
25 per cent. Therefore, the picture to-day is 
that in the earlier years the emphasis was in 
the search for building a self-reliant ecoiomy, 
in the search for diversifying our structure, 
on import substitution, on creating our own 
basic industries—machine-building 
industries, components industries and so on. 
Now the hon. Member s-sys "Cut down our 
imports further." The imports have been cut 
to the bone. The imports are more and more 
of the raw materials progressively, and of the 
components which go for the maintenance of 
the economy. I will agree with him that our 
imports should be restricted to the 
requirements of our industrial progress. But I 
will not agree with 1 im that our imports can 
be further curtailed because that will mean 
cutting down our rate of growth of the 
industries 

SHRI M. M. DHARIA : Mr. Vice-
Chairman, I said in my speech that for the 
industrial growth of the country whatever 
imports are required should be allowed. 

SHRI B. R. BHAGAT : That is what I   
am   saying. 

SHRI M- M. DHARIA : In the rase of 
cotton, the Government has failed in 
producing  cotton   in   this   country  itself. 

SHRI B. R. BHAGAT : I am coming to 
that. So, the imports are for maintaining the 
industrial progress. So far as cotton, jute, oil-
seeds and other things are concerned, it is 
true that because of the emphasis on 
achieving self-reliance in food production, 
necessary investments could not be made in 
cash crops. I agree with the Members who 
have said that it is because we have not 
invested enough in cotton product'on or in 
jute production or in oil-seeds production -ind 
a similar break-through has not been achieved 
in the propagation of new seeds, more water, 
fertilise! s and so on, we have not been able 
to achieve our targets in cotton production or 
in jute production or in oil-seeds production. 
So far as cotton is concerned, we have 
decided that in the coming years we will 
provide, for cotton growth, pest ccntrol 
measures, plant protection measures, which 
has a very important bearing on the 
production of cotton. Most of ths cotton, 83 
to 84 per cent, is grown en the dry areas. 
Therefore  100 pet cent subsidies will be 
piovided 

the farmers for plant protection measures. I 
to 

We have provided now Rs. 84 crores for this 
purpose. So attention is being given. I agree 
with hon. Members that we slould have self-
sufficiency in cotton and we should have 
self-sufficiency in jute. But when we have 
not achieved that position, if we cut down 
our cotton imports, there will be a serioai 
situation in cloth production, in cloth prices, 
employment ano so on. Therefore, whatever 
imports »re taking place to-dav are all 
essential imports. They are feed or oil or 
fertiliser or components cr jaw materials. 
Tnere is not a single item which can be 
described as non-essential. To the extent we 
are able to increase our own raw materials 
production, we will be able to cut down om 
imports further. But I will say that our 
objective is to increase industrial production. 
The 7 per cent growth in industries is not an 
adequate growth by any comparison. We 
need to step up our growth. Therefore, in the 
coming years— 1 may take the House into 
confidence— imports will go up, mainly 
because we want to increase and keep up the 
tempo of our industrial production and we 
will  not  restrict  imports  for   this reason. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : But you will make efforts to 
increase the production of those materials  in   
the country    itself. 

SHRI B. R. BHAGAT : To the extent we 
can, we do that. If we are able to find oil,if 
we are able to produce all our c itton and 
jute, I think we will not need any imports 
and we will be completely self-reliant. 

SHRI PREM MANOHAR (Utter Pradesh) 
: The same assurance was given last   time   
also. 

SHRI B. R. BHAGAT : It is not an 
assurance; it is an objective that we are 
trying  to   give;   it  is   a   commitment. 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : No interruption*. 

SHRI LOKANATH MISRA : The 
Minister said that he was dealing with an 
intricate problem. These are certainly 
intricacies. If we cannot reply to them, what 
is the use of having a discussion ? 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KAHN) : Let him reply. He   is    doing    
his    best. 



125 Working   f Ministry [22 MAY 1970] of Fortign Trade 126 

SHRI LOKANATH MISRA : He is   
raising   a   p rtinent   question. 

THE VICE CHAIRMAN (SHRI AKBAR 
ALI Ki IAN)   : Please sit down. 

SHRI LOKANATH MISRA : After the 
reply would ou allow us to ask questions? 

THE VICE CHAIRMAN (SHRI AKBAR 
ALI K IAN) : Please sit down. We   have   to   
fii ish   the   discussion. 

SHRI PREM MANOHAR ; There is  no  
sense  in    aying irrelevant things. 

SHRI B. R. BHAGAT : If that is the 
opinion of he honourable Member I cannot 
help t. I will reply in the manner in whici I 
think fit. I have the right to repl> in the 
manner in which I think relevant, lot what the 
honourable Member thinks. It is for him to 
decide whether the repli; is relevant or irrele-
vant. 

Coming to the next thing, it will be our 
effort to co itinue more vigorously with the 
objective of increasing our exports, with the 
objective of creating export-oriented industries 
that are there, whether it is textile or ju e, to 
further strengthen them. I would like to take 
the House into confidence a id say that we 
received challenges, we faci J difficulties, in 
1969-70, and we did meet ifiem with all our 
effort we encountered tl em with all our 
efforts. We introduced c ash programmes so as 
to b-ing all thl administrative efforts 
pinpointed in fa\ mr of stepping up our exports. 
But the challenges which the country will have 
to meet in 1970-71  will be several I imes more 
than what they are. The re: .son for that is 
recession is closely behin 1 us. Our industrial 
production is picl ing up. We are not a country 
like Jap in or England where out of the total ] 
[production only 10 per cent or 15 per cent is 
consumed at home. We have a big home 
market. And it is an essential market. We have 
to meet the needs of the ] eople which are 
urgent. Their needs are es icntial. AH my 
colleagues who were helping me up to this 
year, are faced wi h a very difficult situation, 
whether ste< 1 is to be allocated for meeting 
the home demand or whether it is to be 
allocated for exports, whether aluminium 
ingots are to be allocated for home demand or 
whether thry are to be given for exports, and 
similarly in agricultural production whether we 
have to 

meet the home demand or whether we have to 
allocate it for export.   I  know and we are all 
conscious of our responsibilities.   And the 
effort? of the Ministry will have to be to 
convince all our colleagues, to convince all 
the trade and business circles,   produce   a   
coordination   in the machinery,    produce  a   
coordinated consciousness, in  them,  so  that 
despite the fact  that  home  demand  is  
picking   up there   is   no   slackening   in 
exports.    It is a difficult balancing to realise.   
It is a very difficult balancing. Even   as   our 
plant document  shows, and   I     repeat it 
because it appears that there is not enough 
realisation all over, in a temporary period 
there has to be some conscious restraint on the 
part of home demand if we want to gear up 
the tempo and   increase the tempo   of   
exports.    I   know   that   this restraint   will  
vary  from  item   to  item. In an item which is 
more essential, the restraint will be less and in 
an item which is less essential, the restraint 
will be more. But   unless  this  philosophy  is   
accepted, unless we are able to produce a 
surplus, unless our  rate  of production  goes  
up, unless our growth-rate goes up and unless 
there is  enough  for  meeting  the  home 
demand as well as the export demand, we 
cannot progress.   We have to apply this 
balance, this very judicious balance. And  this 
throws  a greater responsibility on   the   
machinery   of the   Government as a whole.   
I know    although    export is an item which is 
the responsibility of Foreign Trade, a number 
of honourable Members  brought  out  this  
difficulty  in a different manner.   They have 
said that this Ministry is charged with the 
responsibi l i ty   of exports,   but it is  not  
charged with  the  authority.    And  some  of 
them have rightly said  that the  Ministry  has 
not to be given an overall power and be an   
economic   Czar   because   for   export 
promotion it is not only the function of one 
Ministry   of the Government,   export    is the 
function of production, production   is the  
function  of various integrated  activities.   
And   the   point   that   is   brought out is that 
in the coming years in order to achieve   this, 
far greater coordination, far more 
sophistication of the machinery for 
quickening action, is needed because the 
situation   that   we   are  facing  today is very 
challenging.    In 1968-69 everybody offered 
goods for export and we exported them and 
our export rate went up by   13.6 percent. 
Even today if we are able to pro 
duce enough, I am quite sure that we will not 
only be able to produce certain items which 
we need for exports, which we need 
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[Shri B. R. Bhagat] for   our   export-
oriented   industries   like cotton    and 
others, but we will also be able   to   meet   
our   home   demand,   and achieve   the   
target   of   our   exports... 

THE VICE-CHAIRMAN (SHRI AKRAR 
ALI KHAN) : I hope the Government  will 
tighten   up   co-ordination. 

SHRI B. R. BHAGAT : Yes, tha* is what 
I am highlighting. This is our efforts. 
Therefore, I entirely agree with the 
honourable Member. The honourable Mr. 
Misra also said about the delay. Well, I am 
against all delays. There is nothing more 
criminal than the delay ia decision-making. I 
take some pride since I have been in charge 
of it, that I have met and I am meeting 
whoever is coming to me. I meet everyone 
and I am ready to take decisions any time 
and on whatever things are brought to me; 
otherwise, it is difficult because in a Ministry 
like this motives can be attributed and are 
attributed. And unless somebody takes the 
decision, things will not move and wherever 
there Js a case for delay in implementation, 
that is the place where corruption breeds. 
Therefore, it should be our effort and it is my 
effort to see that things move quickly. I do 
not say we have reached perfection. We are 
trying to make this Ministry an instrument 
where decision-nwking is done quickly and    
more   perfectly. 

Then there was a question of the direction 
of trade which was raised by an honourable 
Member there. He said in a very rhetoric 
manner, "Change the direction". What is the 
direction? Which direction? He and Mr. 
Manubhai Shah are probably fond of 
Western countries. {Interruptions) If you see 
the direction of trade, our trade with Western 
countries has gone down. {Interruptions) 
The direction of our trade is to our 
neighbouring countries, the direction is 
towards South-East Asia. It is a large growth 
sector. Western Asia is a large growth sector. 
African countries are a large growth sector. 
The Soviet Union is a large growth sector. 
The socialist countries are a large growth 
sector. Trade with Western countries has 
gone down. Of course, our trade with USA 
has gone up; our trade with Japan has gone 
up. What is the change in the direction that 
the honourable Member wants? I want to 
know. It is good to talk all this. It is  good  to 
say  ideologically,     "Change 

the direction".   But I think the dfl we are 
following is the correct direc 'n We want to 
trade with all the count of the world.    We 
want to make natiorn self-reliance   as   our   
objective.    And    in that connection what is 
the direction that he  wants?    I  think he  
probably means that   we   are   increasing   the   
monopoly sector   in   the   foreign   trade.   We   
are increasing   nothing   of   the   kind.    We 
have followed a policy of taking over all the   
bulk  import  trade  into  the  public sector and 
of giving a predominant role to the public 
sector to play in exports... 

SHRI BHUPESH GUPTA  : Why   do 
you try to modify the Bombay resolution? 

SHRI   B.   R.   BHAGAT    : Me? 

SHRI   BHUPESH   GUPTA    : Yes. 

SHRI B. R. BHAGAT : I explained it to my 
party. Today my honourable friend, Mr. 
Mohan Dharia, vigilant as he is, is in favour of 
the socialist sector and I entirely agree with 
him. I said i n this Ministry we are trying to 
implement the Bombay resolution in its letter 
and spirit. There is no gap of even a moment. 
Today two-thirds of the import trade has come 
into the public sector. Out of Rs. 1862 crores 
of import trade during 1968-69 Rs. 867 crores 
was handled by the   public   sector. 

SHRI BHUPESH GUPTA : No, no, these   
figures  will   not   do.    Hear   me... 

SHRI B. R. BHAGAT : You hear me first. 

SHRI BHUPESH GUPTA  :   Tell me 
what is the change in the pattern of trade? 

SHRI B. R. BHAGAT : That is a different  
point.    Unless you  hear  me... 

SHRI BHUPESH GUPTA : But you tell 
me.. . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : The difficulty is   you   do   not   
hear   others. 

SHRI BHUPESH GUPTA : You cannot 
discuss   like   that. 

SHRI B. R. BHAGAT : I have got only five 
minutes to finish my reply. I will deal with 
your point later on. I was saying that today out 
of Rs. 1862 crores of trade Rs. 8G7 crores are 
handled 
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the public sector through its-various Vencies 
1 ke the DGS&D, Department of Food, 
Defence :tc. Rs. 372 crores are handled by the 
STC and.MMTC. That accounts for o%er one-
thJitd. This was there when th< Resolution was 
passed. The current li :ensing policy extended 
the scheme to canalise imports by 38 more 
items incl iding steel and a number of drugs and 
] harmaceuticals. We are g^ing to take over the 
cotton import trade   from    th      next   season. 

SHRI BHU'ESH GUPTA : What about  tea 
? 

SHRI B. R. 3HAGAT : I am talking of 
imports. 

Interruptions) 

SHRI BHUP ,SH GUPTA : Sir, those 
figures are misle iding. 

THE VIC ,-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Please don't interrupt him.    He 
has to finish by 5 .30 

SHRI B. R. BHAGAT : With regard 
to the role of tie public sector agencies 
in the total imp orts for the current year, 
this will be 66 per cent, to be increased 
to 80 per cent. This is the programme 
I have taken up Whether it can be done 
or not, but it i; my programme to take 
over 80 per cen . of the import trade by 
the end of the :urrent year. According 
to me, in all cc iscience, I have tried to 
implement in let er and spirit the Bombay 
Resolution. Vbout   export   somebody 
asked "Why die you try to change it ?" I did 
not try to :;hange it. The idea was that in the 
matt * of exports we have to be very cautious 
because we are dealing with the world market, 
we are not the monopoly supplu -s. If we make 
mistakes, the importers caa go to other 
countries. We have the example of wigs. We 
tried to introduce State trading. The result was 
that our trade was lost to some other countries. 
Anyw iy, that was a small item and we could c 
irrect it in our export sector. The public sector 
will play a predominant role during the 
foreseeable future. The first thing the STC and 
the MMTC can do i I t hat we are trying to 
double their exp rts immediately. Then, Sir, 
some hon. K embers said: What are you doing 
about the small-sector industries ? They ca I 
play a bigger role. We have conceived 'f an 
idea of a Trade, Development Authority to co-
ordinate and supplement the   activities   of  the   
export 

promotion councils, etc. The main idea is to 
expand the market, the infra-structurt and the 
services to the small-scale indur.ries. This 
public sector agency will act as a catalyst and 
canalise all the efforts in the country for 
exports in the fmall sector, in the difficult 
sector, in the difficult markets, so that they are 
able to make their impact felt. Similarly, we 
have taken over in order to provide the small-
sector producer raw materials. So we are 
creat'ng these developmental agencies. We are 
thinking of having a marine p oduc*s 
corporation. The MMTC has now Rs. too 
crores target. My estimate is that if we have 
this marine products corporation, we can reach 
another Rs. 100 crores. So with 4 or 5 items of 
export in the public sector agencies we are 
going to play a predominant role in export 
trade of the country. 

SHRI BHUPESH GUPTA : What 
percentage of your trade with England and the 
United States is export and import separately 
under the public sector ? You are including the 
figures of new 1:rade which has been 
developed with the Soviet Union and other 
socialist countries. In 19,36 we had only Rs. 2 
crores trade with those countries, even less 
than that. Today we have got trade of the order 
of Rs. 300 crores. Therefore tell me what 
percentage of your trade export and import 
you have with the Western countries under the 
public    sector. 

SHRI B. R. BHAGAT : Well, Sir, I am not 
looking at this from that point of view. Still I 
agree that the share of the public sector in 
exports is not very high. Only the STC and the 
MMTC together account for a portion. So 
therefore obvious ly I agree with the hon. 
Member that with the Western countries and 
others it is following the traditional pattern. 
But now decisions are taken and I am giving 
the direction. We have taken the Steps for 
introducing the element of socialism in the 
matter of export trade and import trade and this 
is our direction. And we will pursue this and 
we will go forward. (Interruptions) In 
conclusion, Sir, despite the fact that export is 
function of the entire economic production, we 
have taken certain measures of economic 
production. And I entirely agree with the 
remark made that export cannot come out of 
lower production and if the rate of growth is 
small, if our industrial production is small, if 
our agricultural growth rate is small, we cannot 
export or increase our exports. Therefore in 
that respect it is part of the commitment of the 
Government 
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as a whole. When I say this, I say it on 
behalf of the Government, it is the 
commitment of the Government as a 
whole. Therefore, it will make every 
effort in the coming years. I am aware 
of the difficulties and the challenges 
bat with the co-operation of the 
House, with the support that we get to 
be self-reliant and to make this 
country uphold its honour and dignity, 
we will certainly pursue this objective. 

In this respect I might say that some 
hon. Members made certain remarks 
against officials, the Chairman of the 
MMTC. Well, I do not want to conceal 
any bad behaviour or corruption. 
While on the one hand I commend the 
hon. Members who have raised matters 
of policy and administration, I would 
like to make one appeal to them. He 
raised the same thing last time and I 
had promised to him that I would look 
into the question and in pursuance of 
that I laid the whole statement on the 
manganese ore policy which the hon. 
Members approved. That dealt with 
the question of small mine-owners, 
even the Orissa mine-owners. Now to 
say that he was living outside when he 
had gone on an official business in a 
hotel, it does not need a denial. So all 
these things arc there. Not only the 
Orissa interest has been taken care of 
but Paradcep will be fully occupied. 
So it is not proper to say that Orissa 
has been discriminated, the MMTG 
Chairman is a corrupt man because he 
has accepted certain hospitality from 
some private persons. All these 
questions I dealt with last time. I can 
say one thing from my experience. 
Every officer is afraid to take decisions, 
particularly in buying and selling. You 
give him an offer. Out of 8 items I 
think I will consider an officer 
successful if he makes profit in 6 and 
loses in 2. But for the two in which he 
loses motives are attributed. Then 
there will be no trade in this country, 
either in the public sector or in the 
private sector. But all the same I agree 
with him that wherever there is a 
question of corruption, I am always 
available again;! such a person. Wo are 
all prepared to deal with that because 
we have to create the right climate and 
create confidence that the adminis-
tration is clean, the administration is 
above board and only then we can 
pursue our commercial policy in this 
respect. 

SHRI BHUPESH GUPTA : I 
submit that when a Member asks for 
certain exact information in a debate 
of this kind, that should Le given and 
if he had told us, the 

percentage -of trade with the Westci 
countries, you would have seen that 
thesi countries account for the bulk 
of India's foreign trade and the 
quantum remains more or less the 
same under the private sector. M 
.ijor items go to them under the 
private sector. What has happened in 
this period is the trade has developed 
with the socialist countries. 
(Interruptions.) What Mr. Dharia and 
other wanted was that in the key 
traditional items whether you are 
developing    . 

SHRI M. M. DHARIA : There is 
another discussion at 5 .30 P. M. 
According to the rules it is not 
possible to extend this discussion 
otherwise I also wanted to ask some 
questions. You are also handicapped 
because we have fixed the time. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : Mr. Krishan 
Kant. 

HALF-AN-HOURDISCUSSION 
ARISING OUT OF ANSWER TO 
STARRED QUESTION NO. 184 

GIVEN ON THE 5TH MAY, 1970 
REGARDING APPOINTMENT 

OF DIRECTOR, INDIAN 
INSTITUTE OF PUBLIC 

ADMINISTRATION, DELHI 

SHRI KRISHAN KANT (Haryana) : 
I am raising this discussion on point 
arising out of the answer to Starred 
Question No. 184 given in the Rajya 
Sabha on the 5th May, 1970, regarding 
the appointment of the Director, the 
Indian Institute of Public 
Administration, Delhi. I am sorrv that 
I have to raise a discussion on the 
appointment of the Director of the 
IIPA. Here in the discussion, I have no 
idea of in any way criticising one 
person or the other or the functioning 
of the Institute or various other things. 
I know what good work the Institute 
has done since its inception. A number 
of Directors who have functioned there 
have done yeoman service and the 
Director who has retired, Dr. Khosla, 
has also done good work in the sense 
that he has geared up so many things, 
number of reports have come up and 
the members of the Institute have 
functioned or worked with the ARC, 
with the Dutt Committee and have 
done useful work there. Why I am 
coming here regarding the appointment 
of a new Dire-| ctor of the Institute is, I 
am sorry all the I traditions that have 
been built since so ,   many years are 
being thrown to the winds 


